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Rude 377
twb years back. Only a fortnight
back, one lady ~ Miss Zarina

Dastur wis travelling in the First Class
cofpartment betweepy Charni Road and
Marine Lines and a goonda entered
the compartment and tried to snatch
away her golden chain. She success-
fully resisted bravely, caught hold of
the goonda and with the help of other
passengers handed him over to the
Railway Policc. Between Hirar and
Boriwali, there arc lopely stations, like,
Meera Road, and Dahisar where this
gang of goondas stay in hutments,
keep a watch and forcibly enter the
Piret Class compartment and assauit
the passengers in broad day-light and
snatch away their valuables.

Repeated requests have been made
to the Railway Minister to check these
cnmes. In my speech on the Railway
Budget, 1 made a mention of 1t But
T am sorry to find that the hon
Minister, in his reply, did not say any
thmg about it. I would urge upon
the Reilway Minister to take urgent
and drastic steps to curb the activities
of the goondas on the suburbap trains
and firmly deal with them so that
there are no more such wncidents and
the passenger< feel a scnse of security
and safety on both these suburban
lines,

SHRI VAYALAR RAVI (Chrayin-
M) : Sir, 1 have also written to you
about the same thing.

MR. SPEAKER : Only one Member
was permitted.

SHRI VAYALAR RAVI: My con-
cern is that we belong to the linguistic
minorty living in Maharashtra, in
Bombay, 1 only add one sentence.
She said, “I can identify the goonda.”
But the did not come ia time
before her death,

The hon. Home Minister, the other
day, astured the Homse that linguistic
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SOME HON. MEMBERS rose—

MR. SPEAKER : I am not allowing
any one. I am not going to depart
from the practice. I Jave already
allowed one...

SHRI JYOTIRMOY BOSU (Dis-
mond Harbour) : Then toworrow, Sir?

MR, SPEAKER: You may try.
But, 1 think, something else is coming
up tomorrow.

Mi, Banerjee, please sit down. I
have been allowing matters to be
raised wnder Rule 377 which is a mar-
gmal thing between pomt of order and
other motions But now every one
has started clamming it as a matter of
right. I am extremely sorry. In other
Parhaments they never allow these
things Here we have call-attention
and many other things. ..

SHRI DINEN BHATTACHARYYA
(Serampare) :  Something el_se is
allowed there, but here that is mnot
allowed.

MR. SPEAKER : No where call-
attention and other motions which we
are allowing here are allowed.

13.03 ums.

*DEMANDS FOR GRANTS,
75—Contd.

MNISTRY OF INDUSTRIAL DeveLOP-
MENT AND DEPARTMENT OF SCIENCE
AND TECHNOLOGY—Comd.

. SPEAKER: Dr. Laxminarain
Pa:gya Stz continue his speech.
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* Moved with. the recommendation of the President.
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[sTe FFAYIR@AY 1ET)

Ty &1 IR frar § : frew go as!
7 wdT wnfrr o ¥ faeg ] «-
I ag wqw fear ovar v § e e
IQNN F I A ARV T 7 TN
Y fFmr JAT IA FT FeArEA @AWAr
T I W G AAFH WA Y |
T H IFoT ITFLT & —

TENT W I3 T Al BT |
wegfran WY IEY Aot § @y v § o
AR, W 61 AT #T Ieane
%27 § 1 20 ardE &F ‘wgAfmaw
trda” | 7 s T A N7 FHT
feay m & % wfemrga) #r IaEEA
forg ® & g wfgd, fert arawas
W A WA wQF AIA § § oIAA
WY Y9 A FQ UEA | I F {A@n
2

“17% fall in fertiliser for kharif
crops According to the estimates

made by the Mmntry the country
needs a mummum of 15.43 lakh
tonnes of nutrients for the 1974-75
khanif crops. Nitrogen (10.13 lakh
tonnes) forms the bulk of it The
requirement of phosphorus and

potash 1s 3 33 and 1 97 lakh tonnes
respectively ™

13 04 mms,

IMR DEePUTY-SPEAKER wn the Char.}

AN wravEAT #vi Sfew e
7§ { syAvasAr #Y 9 A wTAE |
THY FTCT WH WAS TqET 97 IAWIT
#Y g A § | qAY S ¥ 0 Wy
F efrere Py a1 5 g9 faq Ay
#7 fom g¥1¢ ¥ I FTAT AR
& 7 w1 ITAR AR &Y 7@ Fwa el
#T 20gT FFT 9T, TE gAY 1 0% AT
$ Sw P waw wra F Y
“fgrgear Tge R & 17 WA, 1973
¥ ww & o § 77 T AT AT AR
fray § fis 3ot & Ao qoraT w I9-
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ov oy fay § Wi gt W wie-
frw gaaraw &, W N oy Afeas
# IqvaT g T WiET T, 96 W §W
T A FT R § 1 Sy fin g wie
¥orr Y wrar &) P & fad
e w) AR A ey qw A9
w AFEE & aver 91 I7 §F W
R AT T 7 § g T T ¥ 1
T FWT ¥ & & a7 AR frae
fry et ge § TS | & 1 wiewr-
T #7 oY 9E) BT @ & 9 ZH g wAT
& wrem gy wfew fegfa, 9@ WY
faqda g 99T & 1 FTN A AT
oA AFwT § 1| S Iaw qx Ifea
g feay gvar oY aww ag feafar &

Lail]

TET T AL TTFLIX WY {AA
£ 99 ¥ SarEw § o wpAget gafa
7 gt &1y wF AeAE R A
a¥a feay @ f5 @Y sy s 2 3N
N fat Foeedt AT ®Y T
Wt =rfen €Y, sf7 safm faaAt |
WY Wfes, A | FHT 3N AT FT AW
# {5 o &Y 3 AE FU AR
afea 38 ¥ fawdm me faes R @M
T TARA @7 £ ) Afww 92 w2 w
g W@ 1 9 g syt ey o
Iun  fafwm sat & =g =W,
@z, w 3TF w119 faaey wfea-
@A § ITAR FUY { AR HGAL
@ WY gE wrow v v fawel
oA ¥ aw gt wEa wt
2 F ANE 0T F e are
ifeay’ waqa § Wy § o

“Power-less Haryana in for deep
crisis Haryana is heading for utter
industrial chaos if the Union Gov-
ernment does not come to its rescue
with power supply from other States
on an emergency basis.”
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afy T wOTT S & qraT Ay qomrd
T Wl & o wlerrr W wEaE
#Y e gfreg wr S@ea frm
A TW 1 99T g e FT gAR
JEvE I Y TR 1 HelY ot ¥ ey
WA HATA FT 1973-74 € f@
H et frar 3§ fw st Serae
# froe wrdt §, WY wnd o afx g
ST %Y feafa @ o frarae wr awdt
& O o IR Aha G § S A
TFEIA TqE  ® § fawet & w4
Y qarar §:

“l. Inadequate capacity of plants;
2. operational problems m industrial
units (steel, fertilisers); 3, lack of
maintenance (steel. fertilisers); 4.
design deficiencies (steel, fertilisers);
5. shortfalls in investment (capital
goods); 6. shortage of steel, non-
ferrous metals (engineering industry);
7. shortages of power, coal and
movement problems (all industrics);
8, unsatisfactory industrial relations;
9. shortage of construction materials;
10. Jarger reliance on domestic
equipment and technology.”

Fg Ol awt W Swaw e
2\ 5 wErEw Y IHT v Aay R

fearen & fegae ) aog & WY ¢
U QA § S woA) Ay F1 I 9G
g T g § 1 Ay ) o § W
g WY & Ay A § o w fewrgw
fewaz £ aog ¥ = o oY § AR
red forw ¥ F W1y § ag T giar
&1 e et ¥ e g 8 e
? 5 ar@r 9w & fome & fedae
AL B R
W & e & o wew gn X Pawifc
fWi‘w ! ay wo F gEnd @
&1 P ¥ qwrew ¥ frawe wr g
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THY RHTT F @ ) grow ¢ 1 e
#Y i a7 o &, Afew Wt AR X
AT § fF d@rifz Suwen o F wawd
€ 1| ww Al § @iz ¥ fod aAe-
forer wo qur § Afsw i PO
ww fear ® ogh s Y WA &
aréaw fad € agi $w 7R & fawew
goT &1 I & fag F wre Y avar
g g T wer wdw § faoiw § @e
e g9 vgha faew | fesg WY
= T T QY @ E, T« fF wey
N3 F HAF AT F AT { FNY AT
¥ faar gun Afea wrw ok @i S
avw o sfemr fww & W @bz
Y dR TR A owawd @ ¥ T
Y Qaqet Afe & afoomw &
THE FTOT WY FATD HATIFAT ® A
o & STET FH A 1 G R
fadz Y #9Y g2 I § AT gw0E
Wy & %R @ &g ¥ d wrAes
AW FT FHT Y QT T | oY a7 5w-
wd @ ¥ | aEefaE dF & FEmT T
T & g @ § AW A | A
S & IUWT F AL F 9y g 3y
f& ¥ grawmfaw d@a 7 Iapr 7@ afow
TN IAM AT § AR AT qOL
T F1 £ § oA FQ@ § I
qfuﬁwaﬁaﬁﬁwﬁmﬁmm&%
A AT FOE €T WY A G AT g€
I ATEN AT R W R
W ¥ ufuw gfved aEafs 97 ¥ §
WX wfasiv 990 §—a08 § a1 ggAEE
g Asgor avar § 5
FATT T T GET A IJTH AR
g wr & I § ww QA afEd,
qm;z@mmfg&:ammﬁam‘
3% § 9 WAwaF g |
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a0 aws wWiw AW fo owmiaws
ST WY 9N § I 9 WY W Femwr
affan qr @ g ) e @ v fagey
NI EF WG I
wrowr WY ardefre ofw ¥ S A
sicarge faer fied 9ar, wew frewr
wifgh ar, W frer & 1 F waear g
fr ot g & I gy ar folt
Aw & I & W T NS AN EFR
o Hife ¥ gaw o I ofeg @
WY # qreeafer awAy o fifa AT
afEd | O% AT Hal AT A SwWE
d3 & @ w O 1 ERT IR
WY TWET EIT AT g I HY
Y AT grW, SAer dvoae few
TR {0, I W wieETd fe
WL AN Y, Aegd A7 wwierd
fom wwre Y i, ST FY a7 FTT
Y fog gFrT & Y, AOETC IF A
frat wfowa G Far wiw w90
oy s &t feaw sfawe ®aT T
T S, TEH §S WY 9T A 8,
W W TS W oqdmIw A fear
way &, ¥ e faw ga AneW AE
TWT T § | EH FTOT § FAmE ST
N W SO} 9 FA9 AU
aE G A AT &t
&, srwfw fa @, feit a9 &1,
d v ¥ 1 Afa B o W
IO & 9T IAEW & g W a on
FEY FrE g, 2w Y et feafar
foq w1 ¥ gaw W o g AW
Y § TR EWA T W @reAr
2 WK U fgr A gfee ¥ Ao
dwT & oy W fewfor w W
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wrgw § fie o e F ofg @y ot
IAwr A o W smewway §, SR
arely e gere i arewt Y wraavew
? woR W WY wrewre g, S
ITUSY FUX KT TAS FTW G |

ok Tt feRelY qoft w1 soew Wy
Y wiwdran feg s g fadeft
oAt &, fadelt agadr |, fedelt
St &, fatuft A gx ¥
PR EEA R g N
qreE w¢ YT A WA I WY
w1 faae @Y, s & 2 &Yy o A §
qAWE T § | AfER wre faReft gt
Tt & @ ag faem & fawa @ arA
& 1 A wrwE IqEew § I WRIETY
A 72 A FregrEy & fakey qoit
o AT, g AT A—wRfa
1 ¢ 1 (EW ol gt % e W@
g ¥ ofY 7 agy @ F | wreriE N
wre J, fergrav frac Y § av v 9ETT
F gd weefral w & oreer o
i fE FQ w95 ¥ AE W@ W
# ot PN gk I & wfowr w7 4
wyant o fafem Aife fraifer st
Iifgd fr fadeit wwafrat 1 gt
FHTEY § IEFT frae afwe W IR
W gwdt g —afowa aa w< fear v
wifgd Wik Iw sfrer & wfaw qArer
TR AMET FIN K AT A AT
afed )

wnfar wiaT fr ormd adr
7z qarar § v ond F o fodrw QY
§ wMAQ T T AT SO 335
R gt gl 1w Ay
N AR FAE I T WY vl
w4 fadry it § 1 5% wrow oy wORY
Wi W gft gwt § 1 el awmar
arr wifeq wIen! &7 wor wifgd fe
firw g v fedr & o wy we
¥ o B mrfr ww Aoy Ax IR EH
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W | @z fafred sehw g
W | ot T I # ) o Afe
23 A0, F TN wiay f 99
WS & ag A ¥t af s g feme
TR WIFE #Y AW ¥ urew wow WY w9
s oifgd e g fmafe sor
oW fadelt qar sy wvgw € 1 W
TA F AL ST o fadz frera i@l o
WART &7 AW K7 MAEEFAT 2 TAT
e faeAy afge | o o g€ 7
fr g fa¥ed wur o wnfgd ) afew
fagsit nzr FaH 97 G9 T A
T F W@ AW D W oA
for amo & A @ AsR E, W W
srEaTArs § I 9fT 7 g afas
afY FT 4Fa § | I® %@ Ay 4 fw
fratr *) w3 ¥ fAe 3@ Svwl
N FUR AT TR AW F wITAT EW
TP AE A IUNH N gl AfEA FHA
ZAFT AR FET WA EAT | EH AHT
FY srifus dfa o7 Y WY T T
feay o @war 1 59F fAn aEd & fr
WY TGN WETH | IR ® WY
fafeqa #e7 #Y A F@ W RA
%3 | frafr oiv srrfor qaa & sowy
HgEa TaAy g | weifrs A T
WY AF T WO R G 6 AW @0
1 g AT Y W i el o e
T fast & 1 xEer W Ww
oW o wfgd 1 e wafor A
o frafe § Y agEE A W,
T § ufey ¥t & e Tag fawr
# 78 ey gl )

7 ag Wt X s 2w & gw
Tasfer @8 w1 @ §, qetfioedm
HE ) A fanfr v R W
7% ¥ e e formra g Y forr
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o § 1 foed gr e @ faw wic
§ g o wrfRd T W E ) EWIC
T & wE @ & e fed gu
W& § IR FA & o F qrafawar
&Y oy ¥faa gaw1 Fra €9 & afro
T far T § ) wea wRw AT &
FETGI A, T AT ATATH ATRATEE
FTE AT R J9Aey & Fgd oeafafaas
TATYT AT EHAT & | UF FTLRTAT AT
¥ oAam § YA § qamar @ A
IA | 77 UTTHIT & TG E | FHASSH
% awra w vegfafaaw a0 @ @R
TN W1 A9 wa o wiEE 40
T AR & T® OO F FIL @ AT
AFAAFITE R | FT | AT FTIEA
AN FY FOR AW § | R AT
3T FF AFAN § ) AfeT IwH
AT ag & 1 0F Frgay w7
IZTEIT T A THEATT 8§ T G
yrey o1 atfx afie qard Saeey §
freg %1 57% AT FIE T FTTA
A a0 AU E | XY AT FTA@T 7T
wary § fan dfa yagamea @ 2
q® A war @ f orw 39 A @ a7
qq wT AGrT @Y Wrow | 77 @Al
#Y $qHEY sgfedrzTE 93 78 ¥ @A
SR gfearedwT q@ F1 e E 0 A
AT WY ATAET AT wrA wviEd 4 7
wwar g ¥ o el wfearsar
2wt € 1 AfET T ol o g7
®2) ofrg dawt qrdan WA W @ E
war wvE qTOR AT & ofraT wY g
%7 feqr & 1 AR FAC AR WEY
oy o1 0w w2 fear & v ot I
Feqraw TS A BT § A LA OF
wra wren faaom A9 o §
conrferr gATIT SO & 1 IAE !niir-
w‘qi,m@qéq@hﬂa%n
sfcitwa & Rarged aEd v
# T qETT & W 64 AR
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frsr s o g gk &
T AT W 9T I 9T G ¥ swrEer
¢ 1 og ww o garr § WS T o
AT AR § 2T AR Faw falwd
¥ 3T 4w, el awAtaY 3 sare T,
faRe mfasT & sare qv, faden At
TS ¥ AT 9T W T a9 and §,
T W @AW AT qT FreAT AT
faar &0 Iy e AT A E
W A9 A1 EF Y AgT A=W A T
R E, W Aa § aga o g
oy %7 @y &, JAeT 1 feww
¥ o™ o1 9%y &, A9 afrwew &
T gEA § ) Ay A oAy § fr g
figwet Wivw § A ¥ e
fafty Foq1FE ¥ smawrFAT TE, IEE)
ITHSH FA K &F FT HYAT 77 a7 farea
w1 T HT 97 BF AT AfFT UF B
¥ woitfry & 9aE) duTe w7 faemr
BT F1 A T T F wwwd 1@ AR
WA g ¥ ogEwr w frmmar
ATETT G ITIT F A € F1 WA F7
T 3" a9 F AW K GrewET T
TAT AVHTT AR T & | § AWRAT §
fr ag zefizger fedamiz fegrdse
T }, sefioum dmgawm fewdiz ¢
ANT g FUF MY mud war @)

amw s3fegam widem amt § &
TMEE | Fardaer G E”
et & 91 @ @ F, agT § 9w
I @ 7, faeell & T aA T E,
s30T § a3 7§, w1 a¥-aF ne
§ o8 § 7% frd sefream uee
T T E 18 RO qe awdr
g ar gy aAdfaw 7@ faaar g,
fawsr st A #Y oney &, dur W
faqr onAT & 1 AT TAW 9T ¥V 3@ AAE
£ f5 ¥ diz el g2 § et fmifr
g 97 fagiw g1, wenfedews @
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Twifefas # I amyvgent el
§ o ogar forw forlr 7 & Dy § v fordr
& sfasrdt & qrg amr ggar § AT
formr afewrt ww o &Y onar
Al qg ITH N §1 I AT ¥ JEAY
#Y formz s § i agr I e
9 gohaT § Y AT aTaT § AT T Y
T gaT & aY faeeit At swar I
FMAT ggar § 1@ w1 fafus Ay
7 & w7 7% qaedr ¥ awEl
FTEAT ¥ ¢ |

1€ giifee foeew A & fAv oo
w11 ARy AE 77 g% §, 9f mrawfor
# o g%l ag) et www € °
s oY fafe am wwa g fe =
fafaz @« aemw Iaw fodr o & aefe
fos ww ar wgAE faw wiw o W
A § T T FW A T GAWAT g
fa @Y W %) Wt #§ It glaw
Fr, YA A AaFk § 1

T| qvg I § I qufa 77 awa &,
A EE IAfa A Aw AT ¢

FZITE ATETHA 3 QTR NUAATE &
fareraa § f& & amit &1 Y fawdr €0
T F1 9w % fawow ¥ wfaw
srara1 &4 arfge | ar faeg faadr @
7 IART HMAT FATA I F | I
sfwar ®1 S ¥var wfgd

zefaA IgamHe &7 aTwheas
Far oYy 23T feam aIgieT ) g
az § fr g guf TveTT G2 ST T
Fgrar ¥ &Y qrw ¥V §, {fww ww-
A gedra 8 fer awT wed
¥ arayz W 7@ faemr §

fafwer awgan & Senaa & WX A
qTE  IEw ST G JuR &
dre argwdea drar wrfye, N @
Tt fratf= &Y wrft wnfegw | SEO
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% fog waar faw 3 few 1 wTEn
Tt Ao zm oY AT WAy W
wrar gaw stv qrazes ¥ faw qefera
T WE | e WX WTET HT IeEA
feelt wlt wrar e F 4y o wifger

T8 @ F1 4Y H wrAvgsAr @
¥ fr frgrare e g < wwdfe-
KT, AT T TerW AUSUET, AT
a=q &frs I Y Fg w1 famto
TN 9T FY | A TR ¥ FATA
AV w1Ew qEEw § frar s
#1fyy, faa & g w1y oY Y AT
AFN§ | T wAF & 5 gw wrsey
A-STAEGT W GURA | W ¥ fAv
sravgs § f& am & Qo & qaqw
A1 gt AT T wufgw w1 fawre gy
7a gfee ¥ oz smawgw § f  fafesr
TRge & IATEA ¥ faww § dnn-er
fraffea o ma 1 v 7 FET
Jam § fagw 97 qatwr am faar
AT oredt

AW ATEATAA FY ATA TAT FEW
AT RPYR ) F2AGR 0§
ark & vt AreAw qE X ;A § 1 5w
7 fav dza naddz 3 o@ DT OTAT
21 o oo a7 srgege § 5 swafen
mifedt a1 gafaure o« TF Mewkaw
seqr ¥1 FAFITANT faar 19 |

TF A At IAE B ot
frafe § 1 & s @0 avs frlt
T fafew o wai &, wfe
7 gwwa { fr vmandes ) qoE
WEfT o7 wer @ & WA
it qofy ¢ v aeE Wi i
AT QY 37 e e At @ 1 frof
AR & WO w1 g WO & fR wz
vy § fie qeTe ag ww W E
fr qw wvpe s ws—ReT T ag
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ATH U 4T 7@ ATH A% W7 qY E—
Ewazrem, W A1 feRt s IEW W
TEHIFT A #37 | ¥7 § 97 JWFN
7 qoft ®ift, Trew WA % e o<
af wfmd wrd ardh i FaTeE
off Ig 7R |

TIEGAT TEH, TR FEET A
am At A v g, A oW &
AR F ITAH AT g WITHA IqAY
T N1 g, o wgd anh 9| B B
T F et aequr ¥ fmor
q W 7T # AF & AEE 20
wifge, aw 4 faw @ § T A
felt o o fadwr i ATt
weafaT A e WA @ g ) T
Jeqrewt 7 30 wfwa afs gk § 1 <
feaftr 5 ity aest A 3 g
T AT FE T 6 AW H § T
fwa 13 wfremr & § 1 7w dw
§ fr fadlt s agoedw st
sriar Feady & ffor d qa ¥
W QIR REIE AT W & T W
fPrafam s Tufzo sy fageft s
T wredrgwve fear s wfee—
M A-Frrt qfr WA g6
T7fer |

A ST G SIS FAREA
AW AT ST FE § ) AfeR S
e v ast § s gd g, F 497
qaft g€ § | I ITW S & K AL
arfer | wTe @@l wo K sme
qir FEReE ¥ arw aaTT IR €

ZATY WS JGM, FL I, I
IO W g g § el e
weg fafy @ & A fafw
N fw & & fao g w1 SfE
o :,-ar?ri'rﬁqnWW
® TRAYEAT T I AFE  § I
WY a e o famr 20
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[wro wEAtTrmor qida)
wary W frate sfewr & gaw

v wifzg oK wigdfen  feew
® g ¥am wifge, foa & s
T FEIE IR AAWE Ge g
&Y q7eT FHE | 7 9. ZEOAT WA fn
wtafrs da 7 faa atg o aafer
sTReTaY ¥ AAE £ TR ML THTIR
36 A §, IAY AVL ATFR T TA
g0 N W5 we@r AN A §
T gq vrer @ €Y wsrAr A
wfgc

qXT & 97 9770 ¥ w.v 7 fag1q
TE AFO--AT Hq A AAi@A
ww wra § dar g § 1 gAfAo
g9 ar az4tT 7 wifraq af-wIRA
FELATWMI ATE AT GEAF | FET
gaFAIms v wad W v g,
&fFs oft gF F W A7 qA
F§ FTATAT £ QAT FT AT AT
£ T 5 faq A AT AgdhA
# QE@TT W17 3999 § IRE0 IIGW
T fgh 1 | AT N2W F AT AT
TJEIT{ IHIBZ TR wray §  fRAAT
g1 eafre ag o7 ox " oAfAAr
e AqET AT OAFAI E t @A,
-, wifs fadT 7 AgH-rET Ty
T § 3998 § 1 vAfan wey
# oYt qrqz dwefar qarf a0 qedr
£ fraw 8 vz ded F o §
ot faqer g0 € 1 IR WY A
g

g ¥¥q Ay faasr o oo
ANfoew &, agr €A, At KA,
aFEZ, ATOEER dIT atg ¥ wR
Anw § 1 AfFr  oaifos g &
frowr g ¥ 1 gafae ¥m & civerfow
Afem ¥ IA €1 A X & fao
saer fery arrt wfgo 1 s g
n i wwfes fasw wagfer sn
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& § € | TN, Aew SRk, -
TR WX IAT W wifs & ol |
o ¥ & Wites fawra f, W
e § W guew o T -
for Afe &1 qrem w7 Wi Wi
s & oopEAs ofadw w0
oY gaTQ W sefa o e
o AR W, @ Wi
gfte @ =t gAY

MR. DFPUTY-SPFAKER: 1 hawe
a request from the Whip of the Con-
gress Party to allot ten minutes each
to each Member from the Congress

Party 1 shall co-operate  with him
and 1ng the hell at the proper time

SHRI VAYAI AR RAVI (Churaym-
ki) . Some Members arc ahsept.  So,
theis ttme may be given to the others

MR DEPUTY-SPEAKFR - The lint
v a4 very long onc 1t s his  party s
arrangement, and 1 am ovnly co-opetat
ing 1 am giving them only the party’s
tme

ot wewe wnm (qFT) AT

wgrzy, fifmy feady o ool 21, W
aw faezr sitv $wrAndT & I AR
Y fqr wvay &, ww Aw 1 Hifeat e
femat & AT § 1 1056 T EefREEA
mifedl  wEegwa o £, vdEf
qrfaeY "ﬁi ofT o W7o o e
mir ot &, wa g €, Afer @rd 0

Afr &, svr Teeriens  few Ay
g ?

17-4-73 W1 0% garw ¥ W J

w aamt wr a1 fe zver & sfeew

1969-70 & 32 78 *QT wW ¥
o7 1970-71 ¥ § W §C §3.57
O =i Y w1 oot ey fepwr &
wifezA 1969-70 ¥ 5).60 WOT
TG, aw R 1970-71 T X W ¥

61 58 WOy Wi ¥ MR 4 W
wfww gon ¢ fx fpeney & gl
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9% TE § | gH FMEASIA W% -
Aifa® qrax A FRd §, afxT 5
ot a3 9% WIS | 36 AT T g %
FE T gsitafe TeAfa qTEEr 9
ITF FI AT I HT I A &9 07T |
TH § dwda & far "I 93v T
HFAT § | g9 dAFdifas  gHTIER
AMT ATET & | 9 F goETE FT @t
AT SEW § | AfFA gew afem |
Hadqt fed & 7 2§ ?

“The Commission, which was re-
presented by a retired judge of the
Calcutta High Court, used three
main arguments to show that IDBI

had in fact shown undue favour to
the Birlas.”

The time at my disposal is short;
otherwise, 1 cany read more from the
article to show how favour has been

shown. This is the report of the com-
mission appointed by  Government
themselves,

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : The commission
has not submitted its report. This is
unfair,

SHRI M. C. DAGA ; 1 am reading
from the Economic and Political Week-
ly from an article entitled ‘Public
Money for Private Enterprise’. It is
dated the 12th January, 1974. If the
hon. Minister would read the whole
article, he will see the arguments which
have been advanced,

SHRI C. SUBRAMANIAM : It may
be an article, but it is not the Com-
mission’s report. The report has not
yet been submitted.

SHRI M. C, DAGA: It
under the heading ‘Sarkar
sion’.

appears
Commis-

FAGEEHE FG AT & 7 1968-69
H 85 FUT &I, 1969-70 H 111
FAT ™4, 1970-71 ¥ 133 FUS
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T #IT 1971-72 § 162 FUT
W | qET waaq 73 g % getrataan
Y qua st fam <@ & 1 FE A9
T4t T A% g fF 37 F1 G F7 7
W g 1 g s wr g v qefiafaan
FI frraade gav g |

TR F1 F341 2 6 fooaa snaed
78t grr =ifgw | uedagE  TAET &
1972 #1 X § &g 0 gAY
g £ fr oag fafaedy o e
qEAl Il

“The Committee regret to note
that barring four or five States,
other States do not attach that much
priority to small-scale industries as
they deserve”.

other States have
neglected this. I do mot want to go
through the whole report. But this
observation would be found at page 12
of the Thirty-Fifth Report of the Esti-
mates Committee (Fifth Lok Sabha).

This mecans that

o #7 ALY &1 RO 3H a| &0
arfad FTEA E 1 AT FT AT AL @
TEgA B 9F FY AT A AT FT AT LI

i;' :

“Advances made by the commer-
cial banks also indicate that Rajas-
than share is 1 per cent as against
30 per cent advances given in Maha-
rashtra, 19 per cent in West Bengal,
11 per cent in Tamil Nadu and
6 per cent in Gujarat. Per capita
investment by these banks in Rajas-
than is only Rs. 18.2 as against
Rs. 69.4 for the country as a
whole and Rs. 231.6 in Maharashtra,
Rs. 136.7 in West Bengal...”

See how Rajasthan has been nc-
glected.

SHR1 DINEN BHATTACHARYA
(Serampore) : All of Rajasthan is now
in Calcutta, West Bengal,
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SHRI M. C. DAGA: This is the
argument being advance, I am points
ing out how our State is being neglect-
ed.

qg T ¥ gREE W IW
AT ¥ Ew oW g A
WAMF | 99 Qg —

“The Committee are concerned to
note that many of the small scale
industries are working on outmoded
technology and many of the small
scale service institutes in the States
are not well equipped to give giud-
ance in modere lines of industry”.

WY AT AT N ETH KT HH
T www A wrar § 5 W AQ
FEIWA qT R WY FT X WA
TR € ) NI R ge fawierd
TIfeg | ®gw & wET AT T AN
oA G N TN R AN @A G,
HUFTR AT IT 9 Aww A @ E
A AW g ° AW A Ay v
FEHTEA 77 & Y § | 0F 9 @) 7Y
DFHN T AR § |h W
AT g7 1 ATATEN FT @ § |
o & fawrit & &1 gt € fx oA
UTHT WA TIH JSATRA T F T
€ | AT g7 AR KT gFAIT g
g, qE Y wEw &, v dAfaw §Y
WER § 1T I F7 R Fww ?

am Afar & a0 g s
qEAT E 1 AT AEOE W oAy
HWT &1 qTE BT K AT 7 /9,
H & foao ST ATTE 39 1 7G
FawT véreye, 39 31 faghauv, 9w ar
W FIT I AT G I8 & fawdw
# | # qEar g W A o q@ faedy
afawtft 71, frat 2z ¥ TN
mfeay #1 MR E wT faar ?
wifat 0% T a¥ _F &, x=)
amg §, 9% ¥ dar 47 & w7 9w T9
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T A o, wr A 39 o faslr-
ard dar § 7 ard wierd W
fow W d a7 axdt § 99 AT qw
W # FWE CF AR
23-3~73 &1 & 7§ | 77 oRwfaw
Geareok ¥ e AT 73 F W |
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Sanction of the Economic Adviser
was teceived in DETD in August, 1973.
Allocation letter by DGTD was issued
on 3-9-73 to CCI & E Licences and
relcasc order was issued by CCl & E
on 1-12-73.  Material sale orders
issued by MMTC, New Delhs, on
25-1-74 against which no material yet
arrived

I OF A7 §

In 1973, he had applied. It is now
1974 But he has not got the raw mater-
1al  This is a procedure which is
laad down. Applications should be
disposed of within a short time.

a9 grd geav w frea
mry, Hifae fafeq m 34 e ffowe
uEsTRdY 1973 W WW N IEAT §
fa @ nr-adifas wigar g W 1974
¥ 3% ®1 U-4E faw a@) famar €
qr g W AATE ATH §7 &7 )
vy wefdwa [y €, @ et €,
foF WAV E A IS A AT

This 15 one
I can

I want raw matenals
instance which I have quoted
give you in writing,

aifgr ww fae SFX § W9 F
mfeed = a7 § | B mige
&, 99 w1 LAY ewwaT i s ug
rfr Tenfafafedt af € 1 qrae w9
frerdy, @ d@fae aff faerar, g9
=g famar o1 #1E g9 A freerd
gy Far | wnfae frsd o Teaifafafody

grf =Tfee
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wa & oF I wEA g g e w
TR s e g ag Aav i o &
AN TR FRd AW g

‘The third five ycar Plan has
observed that for the peaceful revo
lution of the economic system on a
democratic basis, 1t 18 essential that
workers' participation 1n the manage-
ment should be accepted as a funda-
mental principle and urgent need ™

Has 1t been mmplemented or not

7% w¥ wrEE T A 3w faur g
g § | wfee a8 &1 o arfefagur
a1gA § T A7 wAv Ay W@ &
ar afge fr gw 9@ =gd 1 SfeA
ATEA § AT ¥ qE F dRA | a8 W
g & v qwwd & P ae g ?
W wgy § fr 3@ & dAT & w7
zafer dar o 1 oy sy & -
afager feardae €
The number of Indan scientists
abroad who registered themselves
with the CSIR during the third Plan
was about 6,900 A dctaded
breakdown of the limited available
data s ptovided m Tablc 3 7 to
stow the senousness of the Bran

Drain’ problem m the Indwn con-
text’

What 14 the sense ?

WIT ATSY Wi FEWT § A
& & gmy @, A Avzfee WYY
wNfrae age aF ard g1 ww d 2w
% 9 fredt 7 1 @A aw
@ oast g grw Haw?

Here 1y the Report of the Public Ac
counts Committee

‘The Committce had an occasion
to review certain aspects of the
working of the NRDC and the
CSIR 1n 1969-70 and from the mfor-
mation made avaiable ty the Com-
mittee with regard to thc working
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of the Central Mechanical Engineer-
1ng Research Institute, Durgapur, the
Commuttee finds that during 14 years
of its existence, the nstitute incurr-
ed an expenditurc of Rs 6 92
crores, out of which about Rs 3 87
crores was of a recurring nature ”

You will kindly go through this report
ard find out what the technical
tstitutions are domg

MR DEPUTY-SPEAKER That 1s
a good sentence to conclude with

SHRT M C DAGA [ am finsh
ing It savs that the cxpenditure
incurred on pay and allowances on
the stafl during the year 1971-72 was
Rs 43 87 lakhs, and for nop-academic
staff 1t was Rs 27 lakhs
WY 37 CRAEET q@9T AT g 7
TUT WY FT &9 I & Y | A
argferea wm Al FLWE AW ¥
VW T A ¥ @

wwam) % v fame § oS &7

gar ¢

AT | REE w7 & dxad fafigwew
F e oege @t & P, ROy
x1 7 fagr ared w1 7 foay dfea
Fra | qrelt ¥ wrs fagr « T A g
HAAFIN AT F¢AGA 7 FW A
AT ART & 1 AT ETH A RIW ATT €
fox @t 39 & T @H TR §
FZ AT AW AN ATT AT FH
Z1q F 377 § | T2g A FUA ¥1 IA XY
AW W 3 gAY TYE 99 & I
FOTTIE RIS TUA AWM §
faqg yar 7 a7 W1 T A § | AR
IIEH W TAATEL A7 4 7§ qATA AT

¥ ?

SHRI Kk § C(HAVDA (Patan)
Mr Deputy Speaker Sir within  the
would

10 munutes at mv disposal 1
Iihe to deal with only the foreign sec
tor v a s the Jndian sector n rela-
tion to the mdustriz] development that
v taking place in our country
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I8hri K. S. Chavda)

Sir, at the outset, I would like to
'make it clear that I am not agaimst
foreign firms as such. But, at the
same time, I do feel that the foreign
firms should not exploit the Indian
Industries, Tn the initial stages of
industrial development in our country,
we took the help of foreign firms, and
as industries in India developed, we
should havc reduced our dependence
‘on foreign firms. But, this is on the
increase and Government is giving en-
couragement to foreign firms to grow

bigger and bigger at the cost of Indian
ndustrics.

Take for ecxample, Pfizer limited.
Their initial equity was Rs, 2 lakhs
and at present, their equity is Rs. 5.6
crores. The aussets built up by the
Company from out ol their profits are
worth Rs. 52 crores The amount re-
patriated directly to America, in the
ycar 1970, was Rs, 63.13 lakhs; n
the year 1971, it was Rs, 68.20 lakhs
and in the year 1972, it was Rs. 68.21
lakhs, I would like to give another
example of Glaxo Laboratories. Their
initial equity was Rs. 1.5 Jakhs and
their present equity is Rs, 7.5 crores.
Their assets are now worth Rs. 65
crores. Further, thcy have repatriat-
ed large amounts from out of therr
profits made in this country. Another
example is that of Firestone. They
have increased their assets from Rs.
20,000 to Rs. 55 crores [ do not
want to take the time of the House
by pgiving more examples. But, 1
would certainly ask Shri C, Subra-
maniam, Minister of Industrial Develop-
ment, through you, Sir, to cxplain to
this house and through this House, to
the whole country, éas to why produc-
tion of cigarettes worth Rs. 160 crores
out of a total production worth
Rs. 300 crores per annum, in our
.country, has been entrusted to forcign
firms by the Government, secondly,
why the production of coca cola has
been entrusted to foreign firms, when
enrough syrups and sharbats are available
m our country, produced by the small
scale sector ? Sir, it is highly scandal-
ous that foreign firms. as admitted by
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the Goverament, have exoceded their
licensed capacity and thereby contraven-
ed the conditions in regard to licens-
Iing, namely, capacity specified i the
licences. Such firms have made them-
sclves liable to action under the provi-
sions of the Industrics Development
and Regulation Act, 1951, But, no
action has been taken by the Govern-
ment for reasons best kmown to them.
But my information is, the question
of taking penal action against foreign
firmsy which have indulged in un-
authorised production in this country
was considered in a halting and hali-
hearted manner in o number of minis-
tries and put up to the concerned
Cabinet  Sub-committee for  decision.
The Committee did take some deci-
sions, but they have not been imple-
mented. The firms guilty of unautho-
rised production have got  pulls  and
pressures in  various mmstries  and
Departments of Government and with
the connivance and collusion of officers.
they can manage to see that Govern-
ment decisions taken at  the  highest
level are cither indefimitely postponed
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or not implemented at all, Therefore,
certain points arise out of these : 1.
How long did each firm indulge in

unauthorised  production ? 2, Were
periodical production jeturns sent (o
the DGTD and if so, what action did
DGTD take n this matter? 3. Did
DGTD «anction imported raw matel-
jals on the basis of unauthorised pro-
duction and if so, under what authori-
ty? 4. Has the unauthorised produc-
tion compelled the Indian sector to
curtail their production or prevent them
from applying for Industrial licence ?
5. How much profits  have
been made by these firms  from
unauthorised production and to what
extent the profits have heen repatriated
and what assets have been built out of
these profits by them in our country ?
The firms have hecn allowed to indulge
in unauthorised production with im-
punity on the ground that jt is the
intention of the Government to allow
the production and bad these firms not
over-produced, Government would have
been compelled to import such items
involving expenditure on foreign ex-
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change, If this argument is to be
admitted, 1t strikes at the root of licens-
ing of industries. My advice to Govern-
ment is, in that case the licensing of
industries should be scrapped altogether.
Why should the Government give the
impression that rules and regulations are
meant only for the Indian sector and
toreign firns with their huge resources
and influence can contravenc the laws
ot the land with impunity ?

1 wouldt likc to make a few sugges-
fions lot the consideration of the Gow-
crnment - 1. The licensing  committee
has done a good job in disposing of
3540 cases in 1973 as compared with
2252 gases n 1972, My suggestion is
there is need o1 continuous vigilance to
sce that foreign firms do not get an
upper hand over Indian firms under the
guise of export promotion, liquidation of
cquity etc 2 While Government has
delwensed  medium-scale industries
whose mvestment 18 upto Rs. 1 crore,
this 1s not heneficial because the condi-
tions of registration and delicence are
thc same. Thercfore, there should be
completed dclicensing tor medium-scale
industrics 3 Diversification should be
allowed to Indian firms with minor
halancing equipment and imported raw
materials to the tune of at least 40%
of the licensed capacity for conversion
ol obsolete items into new articles. 4.
In spite ol the improved procedure of
licensing of industries, the Indian entre-
preneur, whose applications are reject-
ed, should be allowed to be heard by
the full Licensing Committee. 5. The
reports of the Bureau of Industrial
Costs and Prices should be considered
to be equal in importance to the re-
ports of the Tarif Commission. Out
of the five reports submitted by the
BICP in 1973 not a single report has
yct been impleraented. 6. For the deve-
lopment of the 230 backward districts
what 15 required to be done is that
there should be an Open General Licen-
ung system for Indian entrepreneurs
only 7, For the proper financing of
Industries in backward distrivts the res-
trictions put upon lending by commer-
cial institutions should be lifted as
finanoial jnstitutions have failed to
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meet the requirements. 8, Non-S.LA.
applications pending before Govern-
ment, which amount to roughly 4,000,
should be disposed of within a rems-
onable time limit, 9. Firestone, M/s.
Abot Anglo French and other foreign
firms, which have a multi-national
character, had initially very small in-
vestments but today they have grown
to be giants and have come in the way
of Indian industry, They ought to be
cut down to size, if Indian industry is
to grow and proper. 10. All COB licen-
ces to foreign firms, based on wrong
information and diversification ete, be
revoked immediately. Lastly, all per-
mussion letters which are proved illegal
and which have no backing of any Act
must be scrapped immediately, in the
interest of the Indian Sector,

sitefre fawra warm § I9-Re
(st foaragwm staTdr) IqTERE
AN, Waew W fewmwwr § A F faw
N Y (RN AR, W @
fadw <eety, aferedt o wamw
9T AYAY TEW T AEGE T | FA
e fe & 3w a9 ¥ faafed § 19
Fg, ¥ 97 dAifad dra@ w1 frg
FENTIT F TV W B @S
¥ feafed &, wax WA Ak
FiF=aT =) & fowfasr &, @R
g & fewfad & o qum
fag & s wveT famored *7 g9Ere
frar §, wa% fag & g agT @E
ufwar =T FT ARATE

fezaw Taamie & AWS w1 @
A arrfagy & Fgan wnfge o+ i G
¥+ 39 7 g% N agw AT T
wargaT § AT ag wfew W wew e
W feafed @ gor? aadfaw e
AN gw ard WY I A W EY
v @ T W Y ey
¥ Paavie & fowfes & ov Sfe
Moz g frord feeed ®m @
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[« fagraigam qart]
7g feama o) orw e greefia
Y 9w A § AT WY & AT T
TN F AT F 4 A 9 g
Ay w7 frawd § a8 fewa W
g1 zaer gE<r ofte @ E PR EA
ard fewwdr R qvwfEY F avaeE
Y FAR AT §, TN 9 TIEN
FRI§ g qwiciE o §,
g Fav feeed @ & SR FT AR
Fftqdiey @€ & | AT agy ofe
gz & f5 W =AW gefeaw EwR
7 dga9 F@ F foafed @, @y
gAYl & SaAee & fawfas &
an F gER YT #aT § oY fEm
T A% W T@Al I @@ R
g

FA AT @A A fEar AT Ay
TR FELfae qEaq 7 W AR, gl
qgA @t wisAE AR frara d Ak
Fdft g A 7 IR [ WA
IR uRAfAT FigER AT T §
faaft g ¥ 97 fFemr AR
qRArfE & S9RT gATE | W AW
§ %o ArAtfaw Frad 7 T-dAfeaw
N ok Agowg fewrd § &
-rérfeas feart of gftad e
¢ foad AT gAY Fr 9977 qAlFT
g § | w-adfa ¥ feafed 7 ag
wagr T & FF feana &, 7o R 9K
Iq WA W g FA ¥ faw aga
& g2 7%, ¥ TNIT AT
¥ faafas § wfadr 1 foaagw
foqr war g &% gfedtar -qafas
¥ faafaa & Y oY w504 -w&f@s
§——qafras & A9 a@w Ge A
&N gAR A4 B AfeeA-IAq W 9gT
AT § W & gehga e
N A@A AT AHO & FpA @
Fgar AfeT 7§ OF Arwar § fw
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IAAT 9N & A T U qAIIA
fowr @ & Hfw o 9@ Paredl i
wEtaat w1 g freeT ar agr &)

TF AT qET I FE 4L, OF qET &
STaTE | WY qg a1 47 7 97 W e
i ¥ feafer & sma A
AT W A B 9 F N 5O
feferfiom & 1 g 7 Ar g famr wie
WS F ara ager ot wwT § A o
T W T O YT & -
¥ ¥ faafew & ona & A w
fom afme gx g 27 & ag weafew g
A @9 A AR SEF g Ag ¢
TR OTH T e gefeas givew
F AL oF o A T ¢, R
&Y wrepw & fo e ey wfigae gfa-
za 1 fraan s wnfgy, wA ar
u-Ffraa few wrar A wifam 1 @
fae weT w7 gy 9T W dequiaw
worw fan § s e AETe ¥ g
wo ¥ faafa™ § 971 o7 ox fawfar
g W % ¥ T s e
gfrew #1 a8 w97 AT FEE K
=g g =ifev | gur uw wvfae
T FTHA 4T F9A g ORI
TN FY J5dt FrE Y AR agIAg
e oY fordt T A7 g fem
iR Tar A wwE
2 fr #1E Fvaw gl g, 1% ster WY
foramY o & cqrer S geferaw qwex
g T gz ¢ 1 Taf uedtiem
FHEr A1 fE A Arge 7 W weEe
AR e Ao IR mamw
Fga @ sl & of fF gt A
aEr awd O I 97 g fge Wi
whifom ¥ & s ) E w2 faar
Ty R L IR R e g A ¥ sfe
% gATR TR oF i el e
iy fefeas T N 7 aah fe
frrt writa §,  ferr waw fag
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W agy feam s B, gw S A
"TT IR A A F § e 3w ¥ Twe-
R AT AR Y, a7 W
& awfe 7g &, T ford fewear & wile
79 guwa % w1 v g oA
& W wraT 39 FAL) &7 O gl
AT g et $79 ¥ wrfaw g A
I9 & 9% 1 Iq 3 Forneday #
I F1 &) g7 qF T T AN g §
&1 ST )

14 hrs.

IUTEas wgrEd, T-AAfE & s
R ST gE fawad § 99 ® agA @
it & fo 7 w1 OT Y W A
mEr ) A AERFa g fr
g feawd & qrae FT T, EAETEHAT
&7 4 g1, W7 peatas frew ) fored
& fort a7 w1 qm &Y Sifaw £ o &
&1 A iy qrar A s 3, N
A Al s P a g
I AT § TW GF F GG HF A6
& fr g o ot st g 9 Ao
% @19 FIA IAA GE & | UE I Y
Aram T 1 sufad & fawfay 7
ST AEY AT WA |

St ZAT qTRIHE WX g
® & MW ww § 97 ¥ gl g
Q, AT A G FTAT ATFATE ¢ FATE
Ifrzn ot aeed oft 1998 & ST WY
T fY 1.71 wrw, dfET 1973 &
ST AATX AT FC 4 05 T A U |
Yrewmadz @ gfee ¥ 1968 § 29.6
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qT @ 5 7 § fret TR 1w
T 1973 45 719 7§ | FAACHE
) gfe & 620 *UT ¥ Fewy wigH
% S 7% FT 1973 T 814 FOT &I
T | NEFNA T T | fow gg A
rE A AT TG 1968
§ 3207 G To FT HITHWA 9y WAV
1973 & aFFC 6,249 I To &
qg AT | TFEIE 1970 § 93 17
FUT Fo 47T I8 98 FT 132 03 FAE
T T @FT NSFH FT Y AT
gafafrrd & Ig=ade & ArFer &1
q HeATfea G S 1 AT S
e At tfafaada Y 1319 1969-70
& 2,0089T ST 1971-72% a@ &V
7,606 81 & | o FEre Y 9w vk
¥ ag W Y @ B 5w 97 aga v
fersmarar 2 e frwadt ) #
e wvar g B oagt A @@ aw
e @ gefigy daet 1 d9ag fear
AT arfed ar S BF o @1 |
afs e a7 fee $5 A aga
T £ € Y 97 fF gw @A w6
w® &, AR Sar f Ay wew ¥
war fF ooty sher d9e7 § gw R
T2 & @ ™ few ¥ =@ afgr 7@
T St W )

ag wé & fr onw wH AEET A
@ AW & qFET A A GEE W
AT ST T # gfee § ¥
¥ varar wEeAqe d¥eT ¥ 1 AT WA
d72< gAR TFF F QAT FT @ WY
TATH O FT UF FTOT 7 671 § |
¥few gk qFF &7 EQ /9 T
NEqH FATHFARE #T & IH W
9 FC FT WAY q9T AT T @A
dvec 2 | wwedew ¥ fod ag O W@y
A1 g ¢ FF e gw fFl @ =ew
N |, TF T T AN @ TG
#TEr B gf &Y W FEd ®e @



251 DG Min of

[+ fortradgwra srardl]
< A ey e Cewfion aveifeaht
¥ ¥awq g€ &Y, T e GRTRER
savar daww gf §1 o wraw fer o
T ¥ wrar & fir 3y @ agt At
B9 (T ¥ SywgHe SAvEr guv
¢ oy faodt gf ¥ afrrage Rz &
wgt I T T dweT RS Sy
Sqaq g € 1 gy X Tewrae TR
ST gRT #, WY SATET wre AR )

@ fod & Fg g g f g o
T T & Y a5 SqTST [AAL TG
A T AR B A AT F @
w1y & 1 fea gard Fafwdwew § W
A FATAE TH GG ® WA qTE]
¥ o e SR A qTe e
Fgq FVOR T S F Y
e g 5 e @w wfeaw
9T & T W} w0 G AF g,
BT qg T T8 |

IaTeRe Y dwad ofear &1 3Fww
7z gaTd a7 I staew @ 1 e
nfears Wix d%ad fefigrem & a &
agT ¥ AT A G FT TG oA
3 fis 459 fum ) feRars@ &
o1¢ fefefram fer mn & 1 dfew
drat ofoaw wR fefegaem wt <=
Ttz & wEASAT ¥ Tl S
qFRFAT Y FWH FE A B
F PR TR w7 QY wrn & e xw
fewdan 5 9 arst dvad @), ve
g 1 ST dwad fore 1Y o
i T §T FE § Y ag /2w
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SHRI H. M. PATEL (Dhandhuka) :
I would like very much to understand
the functions of the Industrial Deve-
lopment Ministry, The Report des-
cribes these, but one thing it does not
make clear is what precisely 1s the role
it plays in respect of basic utilisation,
and facilities on which industrial deve-
lopment depends but which are not
necessarily within its own control. What
role, tor instance, does it play in res-
pect of shortages of steel, coal and
power ? What would the Mmistry do
to assist industries which cannot func-
tion without an adequate supply of
power, steel. coal and a host of other
raw matenals ? Does the Mmistry of
1D play the role of spokesman for all
these industries which ought to be
within its responsibility as against the
other Ministries in the Government ?

Today, for instance, 1 have receiv-
ed a telegram from Ahmedabad ponting
to the larpe number of industries which
will virtually come to a halt becausc
ot the failme to reccive adequate coal
or to the Ministry of Railways, one
supply. 1 would presume it is the
Mmistry of ID which would take up
this matter even before this difficulty
actually arose  When we put a ques-
tion to the Ministry responsible for coal
or to the Mimistry of Railwavs, one
puts the blame on the other. But what
we would very much hke to know is
whether the Minister of Industrial Deve.
lopment takes up the cudgels on behalf
of these industries well in advance al-
most as if the industries themselves were
putting forward their case and press
upon those Ministries, upon Govern-
ment, for an adequate and satisfactory
planning for this purpose. May be—it
is possible—he 15 doing it, but I see no
mention of the fact that he is to regard
this as one of his most important res-
ponsibilities

Take another point, for instance.
There is the question of the increase in
the price of naphtha in regard to which
an announcement was made day before
yesterday., Only a few few weeks ear-
lier. ..

MR, DEPUTY-SPEAKER : Decrease.



277 DG. Min of Ind, CHAITRA 6, 1896 (SAKA) Dev, & Deptr of Science

SHRI H M PATEL, No Only a
few weeks earlier, the proce of naphtha
had been raised from Rs 446 to
Rs 2000 It was decreased from
Rs 2000 to Rs 1,000 But the fact
1emains that the increase 1g of the order
ot 250 per cent or more This 1nay be
necessary, may be unavoidable from
certain points of view But the point of
view from which the Minister of ID, I
presume, would have taken it up 1
what ity effect would be on the produc-
tion of other industrics dependent on
these supplics what eftect 1t would have
on their markets, what effect 1t would
have on the pixk level For instance,
on. of the inevitable consequence ot
this would by that the consumer would
be p1y ng instead of Rs 9 for a plastic
Bucket Rs 21 in future  Whit would
te the dftect ot that ' When you are
alicady fighting nflation, when  this
hceomes an inevitable consequence, the
mihittor would become from whatever
it 15 todav ¢« runawy inflation I would
¢xpu t theretore that the Minster of
Industrinl Development should fight the
bittic witlun tte Cabinet nd Govern
ment for thuese industries 1 hope he 1s
domg 1t

I would then ask him a question re
garding the «ument mdustn The re-
port mcrely reiers to the fact of its ms
talled capacity, what 1t 18 actually pro-
ducung 1nd what 15 the ntended -
crease of 1ty capacity and so forth But
what I would like to know 1s, why 13 1t
thit the Government has been follow-
ing a stop go policy A couple of years
220 the cement production was inore
than enough for the requirements of
this country, and indeed, there was
something left over for export And
then all of a sudden, there 1s a stop on
expansion Now again after creating a
shortage-—and today the shortage 1
quite serious—the signal has been given
to go ahead How does 1t help either
the industnial development or the eco-
nomy of the country ?

I notice that the report refers with
considerable satisfaction to the fact that
they have streamlined the procedure for
sanctioning industrial  approvals I
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would like very much to know whether,
having estabhshed a procedure, 1t 18 i
fact resulting in speeding up the sanc-
tioning ot industrial approvals. I know
not only m regard to this but in regard
to other matters also, that the Minstry
of Industrial Development 18 not parti~
cularly expeditious i replying to re-
ferences mide to it I know of one
rcference i respect of a request for
the establishment of an industry for the
extraction of oil from cotton seed, about
which I wrote to the Minister myself, I
wrote to him only because the indus-
trial unit concerned was not able to get
a reply for several months, and to this
day I have not recerved a reply The
industrial unit miy go ahead because 1t
falls within the mcdium scale group,
whure 1t cin do so It has, I hope,
gone ithvad wnd I am quite convinced
that af 1t has dony so 1t will have done
so putly without fulfilling the neces
suy pre-requisiie conditions  Why does
the Mimistry force an industual  umt
which wants fo act correctly to act
somewhat not so coricetly 7 T suggest
the Minstiy while 1t 1s rightly interest-
«d 1 stre :mliming the procedures should
also sce that having streamlined the
procedurcs in that respect and 1n certain
other respects—undoubtedly they are
very praweworthy efforts and praisewor-
thy actions—they should also be imple-
ments and enforced and all this should
resuit 1n expeditious action  Stream-
hning 1s for a specfic purpose, 1t 18
not for itself Therefore, that 18 some-
thing which T hope he will be looking
mnto

Another thing which I noticed with
some Interest s the fact that 1 Com-
mission of Inquiry had been appointed
to go mto the question of large indus-
trial houscs This Commission is known,
I think, as the Sarhar Commussion The

report says

“A Commussion of Inquiry on
Large Industrial Houses conststing of
former Chief Justice of India, Shri
A K Sarkar, was appointed on the
18th of February, 1970 to n-
quire mto nstances of irregularihes,
lapses or mmproprieties referred to
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the Report of the Industrial Licensing
Policy Inquiry Committee. The Com-
mission was required to submit its re-
port by February 2, 1971, The term
of the Commission has been extend-
ed up to 17th February, 1975..."

There is no explanation to say why
the Commission has faifed to submit its
report by February 2, 1971. There-
after, it sems to have dawnegd upon the
Ministry that the work of this Com-
mission would take four more years, Is
it so certain that even by 1975 the re-
port would be forthcoming If this in-
quiry was likely to take such a long
time, why was it not even realised or
envisaged right at the outset? I think
these are pertinent questions in respect
of an inquiry of some importance.

SHRI VAYALAR RAV] (Chirayin-
kil) : Mr. Deputy-Speaker, Sir, this
Ministry comes under attack from differ-
ent corncrs cvery time, Especially, Sir,
the vested interests and the monopoly
houses always make this Ministry a
target of attack by saying that produc-
tion has come down. They also say
that production is not increasing, be-
cause the Ministry is not issuing licenc-
es properly, Sir, to an extent, they
create a climate in the country and put
pressures on the Government. Their
only slogan is, production. Then, Sir,
1 would like to ask....

SHRI B. V. NAIK (Kanara) © It is
not a slogan. It is a purpose.

SHRI VAYALAR RAVI: He is onc
among them.

SHRI B, V. NAIK : I am one among
you, unless you are going to disown
foe.

SHRI VAYALAR RAVI : My simple
question is this. Production for what
and by whom ? This is the only ques.
tion 1 would like to ask. Sir, if you
take production of Vanaspati and other
food items, which are essential for the
urhan population, you will see that
production in these fields is completely
controfled by the private enterpreneurs.

MARCH 27, 1974 Dev. & Deptt. Science

280
& Technology

SHRI PILOO MODY (Godhra) : 75
houses.

SHRI VAYALAR RAVI: Not at
all.

Naturally, it is a question of policy,
whether the Government will allow
these monopoly houses ag well as the
muiti-national corporations to expand
and influence the whole economic and
political life of this country, The ex-
perience of Latin American, African
and other developing countries is,——this
is true cven today—these muiti-national
corporations which have been operating
in these countrics have always collabo-
ralted with the national vested interests,
made political capital and they c¢ven
tried to topplc the democratic institu-
tions of those countries. It is a fact.
Nobedy can denv this. In Santiago,
where the UNCTAD Conference was
held, the late President Allende suggest-
ed the setting up of a commission to
go into the working of thc multi-nation-
al corporations. In fact, India had the
privilege of becoming the Chairman of
this Commission. Now, thec question
is, arc we playing the role that is ex-
pected of us? Are we doing our duty
in that respect ? Are we fulfilling the
expectations of the developing nations ?
What is the purpose of setting up such
a commission ? It is only to prevent
these  multi-national corporations,
operating through different internation-
al agencies, and big capitalists, from in-
fluencing the political and economic life
and thereby topple—l repeat—the de-
mocratic institutions of those countries.
My only appeal to the hon. Minister is,
he should consider this fact and he
should take into account the feelings of
other developing nations in regard to
these multi-national corporations. He
should be careful while giving whatever
little preference to these multi-national

corporations.

Sir, the slogan of production has gone
only to help the monopoly houses to
expand more. 1 definitely agree that
smallscale and local entreprencurs
should come up and invest more. But,
unfortunately, this is not happening. In
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the name of production, all these big
houses are given financial assistance by
the public financial institutions.
Sir, on the floor of this House, the hon.
Minister himself has admitted that bulk
of financial assistance from Industrial
Development Bank and other financial
institutions, banks and even LIC, has
gone to the big houses. If the
Government are to finance alf these
big houses, then, the only simple ques-
tion is, what is the purpose of these
monopoly houses ? They will collabo-
rate with the vested intercsts and they
will always try to create chaos in the
country. 1 repeat that more and more
entrcpreneurs should come into the field.
In this connection, 1 would like to ask
the Minister, what is the purposc of
DGTD ! The Minister himself admits
that it functions only in an advisory
capacity, He wants to do something,
1 have no <omplaints against him. Hc
is very cager that more industries should
come up in the country. There is pres-
surc from unemployed youth for more
employment . The monopoly houses
have no complaint against the func-
tioning of the DGTD because DGTD
13 functioning more to protect the in-
terest of the monopoly houses and pre-
vent the smaller entrepreneurs from
coming up., Naturally when they form
an advisory commitiee and give a tech-
nical report, even the minister’s hands
are tied and he says, “This is the re-
port of the advisory committee.” When
the reports of the Planning Commission
and other ministries are there, what is
the purposc of this advisory report?
They are not even technocrats, They
mercly serve the purpose of the mono-
poly houses. So, I submit that the
minister himself sbould process it,
without depending upon this advisory
report.

I had some complainis against the
Spuﬂl Industries Development Corpora-
tion earlier, but not now. Fortunately
the Government got rid of the gentle-
man who was there for a long time
and the minister himself took more in-
terest in improving its functioning. But
there is one point, There was a con-
ference in Kerala in 1968. There was

& Technology

a big programme for giving machinery
and small industrialists deposited their
hard-earned money, But unfortunately
they could not get the machinery nor
their money back. The complaints are
still there and 1 request the minister to
look into this.

Coming to the establishment of a
paper corporation in Kerala, NIDC
were appointed techmical advisers in
collaboration with Siemens. But it
seems the collaborators have backed
out now and it has created a big prob-
lem. [ raised this matter in the House
carlier and the minister took some ini-
tiative and assured the House that the
paper corporation will be established
in 1976. Evcn though this difficulty has
cropped up now. I request the minister
to see that nedessary steps should be
taken to commission this plant in 1976
itself.

The employees of the HPC have an
apprchension that the corporation may
be shifted to Calcutta, I request the
mimuster not to put more hardship on
the people working in Delhi by shifting
the office to Calcutta,

Coir and khadi have been mentioned.

Cowr 18 a subject about which only
people from Kerala can speak, Coir
industry is giving rural employment

and the bulk of the rural population are
earning thewr livelihood through this.
Their wage is the lowest—Rs. 1} or 2.
Yet, we could not provide proper em-
ployment to them because of certain
difficultics. Even though the exports
have gone up in terms of money be-
cause of higher prices, in terms of
quantity the exports have come down
from 51 to 49 lakh tonnes. It means
production has gone down .rt_:snﬂtmg in
Jesser employment opportunities, That
is why the Kerala Government_made a
proposal for restructing the industry.
It has been admitted herc and 1 quote :

«The Government of Kerala i{)i-
tiated implementation o_f special
schemes for the restructuring of the
coir industry.”
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I know the hon. Ministery is very
much interested in improving the coir
industry. 1 would like to know from
him what he proposcs to do and how
he is going to help the Kerala Gover-
nment.

SHRI C. SUBRAMANIAM: We
would like to know it from you.
SHRI VAYALAR RAVI: Our dec-

mand is that you should give at least
Rs. 15 crores 1n a phased manner for
the restructuring of the coir ndustry,

SHRI C. SUBRAMANIAM : It is
not moncy that is the problem, but 1t
is something else.

SHRI VAYALAR RAVI : I{ money
is not the problem, I would be very
happy. Defintcly we can help the
Mimster to sort out the other problem.
The Kerala Muister sard  that  even
though the Plunnming Commission pro-
mised about Rs. 45 crores, the provi-
sion this ycar 1s only Rs. 1.5 crores,
whereas we cxpected at Jeast Rs, 35
crores. Since the Mimster says that
money is not a problem, 1 hope he will
look 1nto this because il concerns my
constituency also,

Lastly, I come to the Khadt and Vil-
lage Industries Commission where a lot
of employees are working, There are
no rules or regulations for appointment
transfer and promotion and they are
done mostly on the hasis of favouritism
or patronage. I hope the Minister will
go into this,

Finally, I would say that our indust-
rial policy should be based on socialist
outlook and there should be no depar-
ture from that policy.

SHRI D. D. DESAI (Kaira): Sir.
while supporting the grants, 1 would
like to offer few constructive sugpes-
tions to the industries Minister, The
industrial sector has heen slipping badly
during recent years. It has about 9.3 per
ocent growth In  the early sixties
and we maintained it for six
years. From 1966 onwards we are
on downward grade, Last year
we had almost nil and this year
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1 would not be surprised if we
end with a minus figure. But I am not
interested in the figure part of it; I am
more interested in seeing that the indus-
tries do pick up at the earliest oppor-
tunity, because the extent of disorder
or dicontent that is prevailing in the
country is rather upsetting for any think.
ing person. We have to go back to the
last decade and see what are the poli-
cies which had brought us to the pre-
sent state of stagnation and also infla-
tion in fact, if we are putting it collec-
tively, stagflation resulting in huge un-

cmployment,  This is an cxplosive
matter.

Individual items have been taken
care by most of our friends. Seo, I

would rather concentrate on the policy
part of it, By calling a country demo-
cratic, 1t does not become democratic;
by calling a country socialist, it does
not Fecome rich  In that way, we ure
a poor man by name Dhanpal he docs
not hecome rich.  In that way, we arc
only deluding ourselves  There are to-
day countries in the world which have
a very high standard of democracy,
human freedom and liberty, a definite
amount of highest development and
highest social benefits and  socialism
that we are aspiring for.

Here, 1 would like to quote from a
recent book on Sweden some of the in-
formation which is no diffcrent from
our cconomic policy goals :

“The central gouls in the mana-
gement of the Swedish economy are:
rapid cconomic growth, high and
stable c¢mployment, reasonable price
stability, a more even distribution of
income and regional balance.”

There bave been the things that we
have been talking about. It this coumn-
try or thesc people of Sweden really
socialist or not ? As for the amount of
money that the Swedish Government
ard that country spend on development
and social activities, I think, there is
no equal in the whole of the world.
Their per capita income is the highest
in Burope: the wages are the highest in
Europe; the strikes are the least; the



I

man-hours fost are the lowest. In each
respegt, ‘the Swedish economy has -done
sa well, Why should we not have some
sort of examination, if necessary, on
the lines of what Sweden is doing ? We
are today pursuing the examination and
collaborations with so many other coun-
trics, Why don’t we also find out how
best we could make use of the techno-
logy, the know-how, that Sweden has
developed for socialism and democracy?

There is another thing which inhibits
our growth. One of the main rcasons
stat:2d  has bheen the labour problem.
Th: labour problem is the root of it
Of course, the labour has reasons to
feel dissatisfied. One of the reasons
for their dissatisfaction is inflation he-
causz thc wages that they receive be-
come low. In other words, in real terms
of value, the monev is losing signifi-
cance, This is one of the cffects of
scarcity and inflatiorary condition,

In Sweden, they have certain labour
faws and, gencrally, the people are
under the impression that labour dis-
putes must have been left to themselves
as elsewhere and they must be creating
a chaos in the society, Sweden has an
elaborate system of avoiding labour dis-
putes, 1 quote ;

“The law provides facilities for
negotiations. If preliminary negoti-
ations fail, the employces are not al-
lowed to strike until they have offi-
cially given a week’s notice. This
week is spent in efforts to avert con-
flict and, at this stage, negotiations
are led by a Governmeat appointed
mediator or a group of mediators

The right to resort to conflict mea-
sures is subject to certain limitations
by law.”

This is something which might inter-
¢t our friends, We have uninhibited
Tight to strike. _We know the present
Troblem of Railway, coal and steel.
Steel production which was in 1965-66
" not matched in 1973.74. This is
‘omething which is uaheard of with

Such huee investments in important
"--161.55774 ‘ mper
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core sector of the country,
thing is about coal. There is stagnation
in production. There are ftransport
bottle-necks in the movement of articles
There is the problem of power. We
have put in large sums of money. We
are told that a large amount of genera-
ting equipment are lying idle for want
of maintenance, for want of coal, for
want of this and that, This is an un-
fortunate situation which we have to
resolve if we have to avoid unprece-
dented unrest which, I am afraid, has
hurt us badly and we may all be the
victims of the situation.

The fiscal and credit policies
require a certain amount of change.
We have seen that taxation does not
leave money for investment, We have
seen that if at anv time the  develop-
ment rebate is required by the country
it iv this time because we are short of
new entreprencurship, we are short of
goods, services and so on.

also

15 uws.

[SHRI NAwaL KiSHORF SiNHA in the
Chair}

We have already got sick units and
the way in which we are maintaining
sick units is quite interesting. For exa-
mple, we are quite proud of certain
sick textile mills making profits.

These sick textile mills obtain from
fine and superfine mills a certain lump
sum amount per metre of coarse cloth
quota, They are expected to manufac-
ture coarse cloth of efficient mills quota
which the cooperatives and others are
disposing of after little process in the
open market and arc making aroun.d
Rs. 40 to S0 crores. This is what is
going on. 1 do not want t o go into the
details. | only want to point out that
this mechanism is going to huit the
economy of the country.

The licensing procadure has been con-
siderably changed. 1 would like to say
that the licensing policy also requires
certain modifications to the extent that
we should not be carricd away merely
by dogmas but want to achieve a cer-

oo

—
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tain development in the country, M is
said: let the cow be fcttened and then
milk it and do not butcher it. That is
one way of looking at it. Jf we butcher
it, we have it only for one day, but if
we fatten it and milk it, 1t is there for
all the time, The industry can give in-
come to the State, As some econo-
mists have said, ten to twelve per cent
growth 1s good cnough to give the
State Rs. 1,000 ciores ot additional in-
come annually, ‘this 1s how we should
look at it, This is not something which
is pot possible in the country, The de-
mand for goods 1> there; the talents are
there; everything that we can hope for
is there. 1 am not saving this just by
way of criticism only; I am saying out
of the sincere feelmg that we have to
sct right our house; and earher we do,
the better—betore it is too late

We have been talking about unemp-
loyment is there. 1 would estimate that
we have to create one crore additional
jobs, One cannot get a good salary
with the per capita investment of Rs.
10.000, i.e., one joh for the capital n-
vestment of Rs. 10,000. That means.
to create onc crore additional jobs,
there should be investment of Rs. 10,000
crores, Wheie have we got the money?
From where 1 1t going to come?
Therefore, 1 would suggest strongly
that we have to go in for handicrafts.
That is an area wherc we need only a
limited investment and improvised tools;
people are used to handicrafts; the cost
of dislocation and the cost of re-location
is to the barest mirimum; and it can
generate employment opportunities and
can produce consumer goods, If we
have to create one crore additional
jobs, we must somehow or other pro-
vide as much training as possible for
undertaking handicrafts in villages.
You may call it a Gandhian policy
After all, ours is a large and a poor
country, with practically not much of
exchange resources or capital; ours is
a capital-hungry country. Even if we
provide huge plants, how much employ.
ment are they generating? Our expe-
rience has been that it creates more ten-
sions between the employed and the
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unemployed, it creates social tensions,
it has dislocation problems and so on
and so forth.

Now 1 come to agro-industries, Our
cntire economy picked up during the
late Sixties. The reason was good agri-
cultural production. We had the grow-
th rate of 7.9 per cent or about &
per cent principally due to agro-indust-
ries. But, unfortunately, 1 find from
the planning Commission’s report that
the provision for agriculture has bcen
very himited. 1 the provision for in-
puts for agriculture is also reduced,
then we will have a poor performance
on the aericultural front, and with the
present day economy of the world and
the shortag: in agricultural production
in the world. we cannot look anywhere
for our requirements; we cannot do
without them,

With these words, | support the De-
mands for Grants in respect of the
Ministry of Industrial Development and
the Department of Science and Techno-
logy.

SHRI DHAMANKAR (Bhiwandi) :
I rise to support the Demunds of the
Ministry of Industrial Development and
Science and Technology.

If you go through the reports of the
Department of Science & Technology
for 1971-72 you will be proud to know
that our scicntisty have done a

very
good and commendable job. Various
researches have been made and they

have been commercialised and brought
into operation. Various laboratories—
Chemical laboratories, physical labora-
tories, metallurgical laboratories, fuel
research laboratorics, rubber laboratories
-—all these laborataories are doing a
splendid work and they are helping
the industrial growth of this country.
But the financial provision for Science
and Technology, I find, is rather meager
and T would request the hon Minister
to review it and increase the allotments
for this vital Department,

Yesterday some of the friends oppo-
site were agitated and said that the
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Munister revised and  liberalised the
lictsung policy and sham:lessly given
opportunity to the monopolisits to ex-
ploit it. That is not the correct position.
We have to revise and liberalise the
licensing policy wherever called for.
Of course, the monopolists should be
curbed. They should not be allowed to
usc all the profits tor themsclves. All
the capital with the monopolists o1 with
the public sector or the private sector
must be utilised to mcrease the produc-
tion in the country. Even the foreign
capital that is here now should be utili-
sed fully, I can undertand it you would
not allow uny more lorcign capital and
domination n this country, but thosc
who have already iuvested, their capital
we must utilise, Today only m the
Press it has appearcd that  Hindustan
Lever, a company with mujor foreign
shares, has been  issued a licencg to
manufacture STPP.  While doing so,
the MRTP has laid down certun condi-
#1075, that more capital will be issued
exclusively to Indians and no more
foreign share-holders will be given any
opportunity to join in this and sccond-
ly 20% of the production will be reser-
ved lor export and thirdly, the output
will be utilised tor not only themsclves
but lor other people also who are manu.
{acturing detergents, We have to save
vdible oil and so encourage the use of
detergent in the country, In the cir-
cumstances, all the capital in the coun-
try, whether private or public or even
the foreign capital that is here in the
voyntry, must be utilised to the fullest
extent and we must increase the pro-
duction in the country. Unless we do
this, it i3 very difficult for us to sur-
vive as a free nation.

The Hcemsing policy in the case of
cement should have been rcvised earlier
because it is such a heavy industry that
it is not possible to attract people to
make investment as its capital require-
ment is very large and the returns are
rather low, So, only big capitalists will
come in. And the public sector cement
factories should be increased. But the
shortage of cement could have been
Compensated if the licensing policy had
been reviewed and revised earlier as
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also by issuing morc licences or per-

mutting expansion of the existing umts

and I hope this will be reviewed now.

Then ] come to the salt industry.
There are two public sector salt firms
—~the Hindustan Salts and Sambhar
Salts, They are doing very well and
arc making very high profits, We
saould be very proud of them and we
commend their performance to the
other public sector conccrns, Along
with that, I would rcquest that the
small salt pans should also be cncoura-
ged. In the co-operative sector a big
umt has come up in Palghar, The
Mabharashtra  Co-operative  Fertihser
Society has come up, Various socie-
ties have joincd and started a very big
sult  manufucturing  concern.  Some
thousands of acres of land have been
allotted to them. This salt can be uti-
Ised to manufactute ammonium chlo-
ride from sodium chloride and this can
be used as a fertiliser. One more
point.  You will have to review
the position of the Shilotris or the
small salt pan owners. They own salt
pans but after their death their children
are not allowed to inherit them. 1 don't
know how this can be done. Esven as
per the Land Legislation after the
death of a father the son inherit the
lands. So. this should be looked into.
I would request the Minister to review
this position and remove the difficultics
of the small salt pan manufacturers.
At Bhayandar and round about, «alt
pan manufacturers have to go to Bas-
sein to get clearance passes of permits
for the disposal of salt. This causes
great difficuity. This should be looked
into and their difficultics must be re-
moved,

Now, regarding the rubber industry,
raw rubbish is just enough to
meet our requirements of rubber
manufacturers, There was a slumnp last
vear and rubber was ullowed to be ex-
ported but this year the position iv re-
versed. Now we are short of
rubber because synthetic rubber pro-
duction has come down considerably.
From 30,000 tonnes it has come down
to 20,000 tonnes, Tn respect of nat.urgl
rubber if you allow exports like this, I
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think a situation will come when we will
be forced to import rubber from outside
irom other countries. This should be
avoided and to avoid this, I request
the hon, Minister to review the posi-
tion and sec to it that export of rubber
15 restricted.

The National Textile Corporation i8
doing commendable work, That 1s
managed by the Industrial Develop-
ment Department, The textile mills
and the decentralised sector, that is,
handlooms and powerlooms are with
the Commerce Ministry. 1 feel that
this position should be reviewed.
The Textile mills and the decentralised
sector of powerlooms and hondlooms
should go under the purview of the
Industrial Development Department and
not under the Commerce Ministry.
1 say this because Commerce Ministry
is concemned with internal trade and
forcign trade which is their main work.
They are not concerned with industry
and therefore 1 feel that this should
be examined.

The definition with regard to small-
scale industry stipulates that its capital
limit would be 7.5 lakhs, This has been
increased to some extent now but still
I feel that it is very low and it should
be reviewed again. The value of rupee
has gone down. One lakh of rupees of
licence will now fetch goods worth only
Rs.25,000, because the value of the
rupee has gone down. So, I request that
this position should be reviewed and
this amout should be increased,

My last point is regarding the Khadi
and Gramodhyog Commission., The
management of the Khadi and Gramo-
dhyog Bhavans should be examined.
If you go to their shops they are not
prepared to go and show you the things
inside. They simply sit in the chair
showing utter disregard to the custo-
mers. It has become their monopoly
and they behave as monopolists, They
must learn how to trcat the customers.
If you go to a private shop you will
find that they go inside and show you
so many things and they persuade
you fo buy. But here you find that
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these people show utter disregard to the

customers. So, this should be reviewed

This is my reapectful submission. With

this 1 have done.

SHRI C. M. STEPHEN (Muvat-
tupzha) : Sir, 1 am told, the time allot-
ted 10 each Member {rom these beaches
is drastically cut,

Therefore, Sir, I am not able to
traverse the whole ground which 1 had
contemplated to do. To my great relief
Professor Dhamankar who preceded me
has materially covered the grounds
which 1 too wanted to emphasise with
respeet to the smallscale  industries
there is only one point which, due to the
constraints of time, I particularly want
to emphasisc

The hon. Mimster himself, in his
speech, underlined the importance of
small-scale sectors in the conditions of
economy obtaining in this country.

It will be observed that there are two
vital problems that we have to face—
one is the risc in prices and the other
is the rise in the rate of unemployment.
If these two problems are not tackled,
no solution will bring about stability
either political or economic,

Looking forward, the position is
rather dismal. The year we are facing
happens to be under a synchronistic
circumstance, the first year of the Fifth
Five Year Plan. The curreat year is
the taking-off stage for the Plan. The
review before us, reports that the year
just past has recorded zeto growth, It
is not able to promise that the position
would be better. The Ministry’s report
says that the cinqumstances are such
that they cannot promise that tomorrow
is going to be better than yesterday.

The unemployment problem is rather
too frightening. The Fifth Five Year
Plan emphasises that an estimated addi-
tion to labour force js about 65 mil-
lion. This alone is mote than three
and half times the present Jevel gf em-
ployment in the entire organjsed secter,
including both public and privale set
tore. In addition, there is the buga back-
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log of unemployment, underemploy-
ment and thin (very low productivity)
employment., These 65 million people
is in addition to the carryover. So, the
backlog is not being reduced. This is a
very frightening picture indeed. My
hon. friend, Shri D. D. Desai pointed
out the strategy by which we can handle
this. And the Fifth Five Year Plan is
fairly clear about it. And this is what
it says ; 1 quote from the Fifth Five
Year Plan the following :(—

“From the data regarding the en-
tire factory sector for 1968, the fixed
capital per employee, on an average,
in small scale industrial unit was as
low as about Rs. 3,170, as compar-
ed to about Rs. 22,000 in a large
scale unit. Moreover, while the small
<cale sector accounted for about 7.5
per cent of the total fixed capital in-
vestment in the factory sector, its
share in the total output was as high
as nearly 28 per cent, If account is
also taken of small industries below
the factory level including the house-
hold units. the share of the entire
small industries’ sector in total indus-

trial output would be  considerably
Targer”.
This is how they have contemplated.

That being so. the question is : Is the
policy suffidiently reflected or not? The
allotments made in the Fifth Five Year
Plan are claimed to be more than double
those allotted in the previous Plans.
That makes no difference at all because
taking into consideration the value of
the rupee it cannot be said that it is
more than double than of the previous
Plan. It only means that status quo re-
mains and no additional weightage is
given to the smallscale sectors at all.
The Report before us is certainly good
intension, good evaluations and tond
expectations, 1 do not say that the
valuation made is bad. I want to ask :
have we gone into the task with a real
gusto ? Ts there any mechanism by which
we can expect that the Plan strategy
will be implemented or it will be con-
verted into practice. The Minister said
that the entrepreneurs cannot be creat-
ed. 1 would say that entreprencurs
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must be created. There is no other
way. Supposing you do not. The pub-
lic sectors flounder. Enterpreneurs do
not come in, What is the result?
Unemployment will mount; production
slumps; there will be price rise to the
consternation of everybody. If you
want smallscale sector to flourish, you
should find them out; you should help
them; there should be financial help
given to them when they come forward
with their project reports. They should
be assisted in all possible ways.

Sir, the present position in the rural
areas is this. Initiative is not taken by
the entreprencurs. Each area should be
put in charge of somebody. The per
sons put in charge for doing a thing
should be judged by their performance.
They should take into consideration the
prevailing circumstances in cach area
and should cvolve schemes, They will
have to find the entrepreneurs and there
must be a ilinkage of the banking and
financial assistance and also the techno-
logical skills. That way alone we can
solve the problem. Now the Five Year »
Plan says that the major part of the
unemployment problem will have to be
solved from the agricultural sector. We
know how far that is possible. If that
is not possible what is going to happen ?
There will be migration to cities and in
the cities there will be no  solution.
Socio-economic tension will develop and
there will he complete breakdown.
Therefore, 1 would appeal. let us go
back to the Old Man, the Father of the
Nation, who emphasised that the solu-
tion to the economic problems in this
country is village industries and  the
small scale industries. Advertising to
another point, Shri Vayalar Ravi was
emphasising about monopoly, Attack
on monopoly has become a fashion, No-
body is there to support the monopoly.
But the question is how to develop pro-
duction, how to bring more produce and
how to give employment. That is the
question, Let us not take negative atti-
tude and let us not imbibe sadistic plea-
sure in taking negative slogans but
rather put more positive emphasis.

Certainly there must be restrictions
and bridles so that the national interest
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is not in jeopardy., If the democracy
which we are having is dynamic enough
there is nothing to fear. But the need
of the hour is higher production. That
need has not been created by anybody
nor is it an artificial one. That is a
writing on the wall and the writing has
to be taken note of and the challenge
has to be answered. Therefore, there
should be emphasis on production and
employment, Let us go on to the small
scale industries and with regard to the
large-scale industry let us evolve a poli-
cv wherteby the installed capacity which
is available in thig country does not lie
idle even for an iota. Let us have a break.
through on these two fronts, namely,
production and unemployment, With
these words 1 support the Demands of
the Ministry.

o homH— (a€ afiwr) awmfy
e, @ sefrr fawrg, fame ok
TR FEE F A A T w1
*fd g g

gt FF QTR ST TSI T qEY
%, ou %7 fodd A #gr mar &, enfy
AN W AE FEAr § WY qiwdy o=-
Ty S wAR gww W A wEr
srar & fF g9 9% WmW ST wTAT
g &, AT 3w ¥ @ 79 9w AR”
EatoNel &7 qX /YT AT qwAT g
afeT a9 & Fwa § v e 9w &
aof & fad aifer s & et
W T wary F1E E, AR A g
fr o8 =W soY G § 99 & g
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SHRI P. R. SHENOY (Udipi) :
Though the big industrialists have cona
tinued to amass wealth, industrial pro-

duction in 1973 has gone down. The
reascns given for the decline in produc-

/GTP
L
A
/;d
&
m,
b
2y
;A
9]
bé,
A
2

& Technology

tion are failure of the monsoon, short-
age of power, transport bottlenecks in
the movement of industrial inputs, steep
rise in the prices of imported industrial
raw materials such as crude oil, steel
and non-ferrous metals and disturbed
industrial relations. These are only
some of the reasons. The reasons not
disclosed by the Ministry in the Report
are growing inefficiency in administra-
tion, faulty planning by the Planning
Commission resulting in shortages of
production of industrial inputs such as
coal, pig iron, steel and cement and
other essential items, non-implementa-
tion of physical targets fixed at the
commencement of the Plan by the
Planning Commission itself, inability to
implement major projects within the
prescribed time-limit, non-utilisation of
capacities and n‘rat’onal labour policies
leading to strikes and other labour un-
rest.

It has been said that the licensing pro-
cedure has been simplified and licences
are now issued quickly. Figures of
disposal of letters of intent and licences
are given in the report, but not those
of pending applications in 1973. At
the end of October 1973, the different
applications for licenses pending with
the different Ministries total 3,861. Of
these, 1,692 were of 1972 and years
prior to that. Therefore, unless infor-
mation is collected by computer and
unless some real reform is made in the
licensing procedure, delay is bound to
occur in the issue of letters of intent
and licences.

Sir, when we formulate plans, we do
not assess the actual requirements after
a certain period. We simply add a
certain percentage to the production in
the field of every product, whether it is
¢oal, or oilseeds or cement or steel or
baby food. We simply say that it
would be five per cent extra after five
years or six per cent or seven per cent
extra. We do not assess the real re-
quirements after five years. Unless we
make a real assessment, ultimately what
we will produce will not be enough for
the consumption of our people. 1In
other words, we are not planning for

o
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plenty *but we are planning for short-
ages. This system should be changed
while we formulate the plan,

Then again, we fix some physical
targets while we formulate the plan and
we also fix the financial targets, but at
the end we only declare that we have
weached our fimancial targets but we
never fulfil our physical targets. This is
cspecially so in the case of power plants.
In many power plants we have declar-
td that the installed capacity of the
power plant is so much, but the real
capacity is much lower than the instal-
led capacity. In the case of major
irrigation, the actual physical targets
are much jower than the physical targ-
ets that are announced in the beginning.

Then the capacities of different plants
are not fully utilised in cur country.
No doubt in the report it is said that
utilisation has gone up, but what is the
percentage of utilisation now ? Have
we reached at least 85 per cent of the
capacity ? We have not. In almost all
the heavy industries also, as in the steel
industry, for example, our utilisation
is much below 85 per cent, and it is
even below 75 per cent in fact. The
utilisation of the capacity should be not
iess than 85 per cent, and we should
achieve this as early as possible.

Then, we do not implement many
projects within the time fixed. For ins-
tance, we have spent crores of rupees
in the installation of the Vijayanagar
steel plant, and I am sure at the pre-
sent rate of construction this steel plant
will not come up in the next 15 years.
How much money we have wasted and
how much interest we are losing on
that? 1 do not think that even the
steel plant proposed for Visakhapatnam
will come up within the next 10 years,
and as reported recently, even the
small steel plant proposed for Salem
will not also come up within the sche-
duled time. The construction of the
Mangalore major harbour started in the
year 1965, and even after about 10
years. it is not completed. They have
spent more than Rs, 15 crores, What
is the interest on this money ? This
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interest is wasted and the prices will
2o up as the construction of the project
is delayed.

There must be a national wage policy
if there should not be any strikes. We
cannot stop strikes by magic. Unless
the workers in this country are satisfied,
they wili coatinue to stage strikes. The
only way of stopping the strikes is
to have a national wage policy. At
present, the wages are different at the
Ceontral level at the State level and at
the public sector level. At different
levels we are having different wages.
So, unless we have a national wage
policy, there will be unrest among the
labourers.

Another point is, bonus should be re-
lated to profit. At present, it is not
related to profit. According to the
famous economist, Prof. Dandeker, if
bonus is related to vrofit the workers
will stand to gain. He has analysed
the profits in major factories which are
well run, and has shown that if bonus
is related to profit, if the labour of a
worker is treated as his contribution to-
wards the capital for that particular
year, and if he is also given bonus, as
the shareholder is given, he stands to
gain. The production in the factories
will go up.

Sir, the National Textiic Corporation
is managing 103 sick mills, of which 92
are in operation. It is gratifying to
note that most of these units are mak-
ing profits, and the Corporation, as a
whole, is also making profits. But, Sir,
out of the 450 million metres of cloth
produced by this Cor'poration, only
about 20% 1is controlled cloth. The
Corporation should produce fine cloth
only for the purpose of export. The
remaining should be controlled cloth.
The Corporation should give a lead to
other textile mills in the private sector
in the matter of production of controll-
ed cloth. Sir, it is the present Minister
of Industrial Development who gave the
slogan ‘banish poverty’ to this country.
But, if roverty is to be banished. there
must bhe sufficient food and sufficient
cloth. The National Textile Corpora-
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tion should make available controlled
cloth for the use of the poor people.
Similarly, for lakhs of handloom weav-
ers in the country, who are now unem-
ployed, the National Textile Corpora-
tion should make available adequate
quantity of yarn.

Sir, the Cement Corporation of India
has proposed to set up a cement factory
in Himachal Pradesh, two new factories
in Madhya Pradesh and two new fac-
tories in Andhra Pradesh. This is a
very good proposal. The only ques-
tion is, whether the Planning Commis-
sion will accept this proposal. The
Minister should see to it that this is
accepted and cement production in the
next Plan....

SHRI C. SUBRAMANIAM -
these are accepted.

SHRI P. R. SHENOY : Then, it is
very good. This is a very good propo-
sal. Lakhs of house sites have been
distributed to landless people for con-
struction of houses.

MR. CHAIRMAN : You have
your answer. Please conclude,

All

got

SHRI P. R, SHENOY : They have
to construct houses on these sites. For
this, they require cement. On these
small sites, they have to build houses.
If the houses are built, there will be
construction activity and more people
will get employment. So, keeping this
in view, cement production should be
doubled in the Fifth Plan.

One more point. - This is about big
industrial houses. T am not against big
industrial houses. But, I do not under-
stand, why should we go out of the way
to give them incentives. Sir, it is true
that backward areas should be develop-
ed. But, backward areas can be deve-
loped only by giving incentives to small
industrialists and not big industrialists.
These monopoly houses or large capital,
are given this subsidy. These big in-
dustrial houses do not require these in-
centives. They do not go to a parti-
cular area on the basis of the incentives
given. For instance, the MRTP Act is

VAR 47y, 1779
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not applicable to Jammu and Kadshmir.
But, still, no monopoly house would go
to Kashmir to establish a factory there.
Similarly, South Kanara District in
Karnataka is treated as a backward dis-
trict. Even if it is not treated as a
backward district, the big industrialists
will go there, because a major harbour
is coming up there. Why should we
give them incentives to stare industries
in Managlore, where a major harbour
is coming up ? These incentives should
be given to small indstrialists and not
to the large houses.

Lastly, the recommendation of the
Bhat Commitee, in regard to small-scale
industries, should be implemented as
early as possible.

ot AR SAE wER (@A)

FATIA S, T 1T F qTeAW F AT SV
F eq79 3O fagTFT ST A ST F1gar
g 1 Fa 3o-HEy s 7 Fgr fv dwas
fefersza =1 919 %2z maawe i few-
foor & orfasr W9 S3aT & F waAT
ST H qeAr wgar g—fERre & o 11
fefezrem =t 97 w1271 §, o @ &g
37 su? fage Fofwmdl 9@,
qet =TT, wgAHy, LT, TAYT
A1 =7 (7 o, afeq g6 awg v feafy
HITHE, AFIFIGT 17 gL oAt
F1 g, TAF! #41 w18 fagr 7ar 7 za Al
frert & F1% T0TET AE @——ANARLYT
T aae oF qae fad g, gy far 7
#1¢ fam 78 & o7 damdr faor &
Ta7 7 ux 99 &, T9% AATET q_f wIE
ZogE2l AEl & | ¥ Wal WRIZT § MUF
FT AEAT F—wF fEN F g5AS
fefezaam =1 gam9 fagre @ g1 av =7
ardi fadl &1 W §%9< fefzaza @
FAATT FT SATEAT I T |

awTata oy, gaTe Tee fagie Ay
ATHIET A E=E § | g agl fafaa
gaHt F FAT A5 TAAET FT
az fag FT AF0 & fAq gem ¥ ¥F7
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feseft ww YO¥ § | vt wTE-ER
ToRtdt som & fd afe ¥ Y€ averea
R §—TzAT F, SRR § AT GOGHIGT
& &Y 37 & "N o wfsareat s
£ | i3 X ¥ arr Wi 3
wrfma & 1%ar qear & 4 d9 & W wY
srava g & & A1 G 5 9 e
%A § | A} Ar—eniy W oy 3
femrade ¥ v ftolws FOwma &
Ry anh sod ¥ oy ¥ ¥ ofy-
T Y TR 7§, 7 A v
fofrr g7mA T 5 TERE AT 10
N7 GF WA § 1 6T e i fadaw
& fe e @t 7 & AR ¥ ¥ Al
§ oy azr ng f57ev g Uy TR
21 A3A-AiE '@ fan & femr sm
fa srdzy a faq 19| #Y ande faar
A7 247 fzd | 99 ¥ qzAm faw
wT | 39 AvE ¥ faer gT wxing R
oy wrfed | @2 TewRt ¥
aredn & f7a oW 97 ¥ wwa § aaifa
I QIR FAT-aET AAT ¥ i we
fad g7 71 sdw sed) fyw suaT &
Afew zare o #7191 fafer avisame gw
ardwy 37T & Mg, TW ¥ 9T AR
daT @7 721 & 1 fan ¥T AET ANt
FEF T 7 A 2 1 famv AT awE
§ ag%t A oY fagr € 9u s O, s A
A SR XAM G W AF pHA QR A
& 159 o afe g ase, A ®1 amAT
APAF AT RRA ¢ fa wd R gA W
aEw 34 &1 T W o 9 B Tl
T 23R o anfae warg 53 Rty
g aiiNaglangr e fe
fwe g & qarra 3 aagast ¥ fea,
fagrc, Fagasd & fyan, ang ¥ agrsew
WA ) Y wwr ¥ 3w fed Tw
feafr oy Oadr & o 3w & A9m
Taw &Y, (o f gsm gt mww A §
v 5 0e , Al fend & forg, sowedy
fmd & fed cx gt 54 wmaw ad
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ardwR wia N ardr 3 1 Fa¥ WAy
W & fadew e fF aed fawmr §
Ty #73 gATY IO WITAT F FY w5
FA AN E TR AW aAE S wrAT
faer gferlY wree & A 1) refdww
Tt & a1 gAwT et avg w1 wWvA
grAr & A SA%Y a7 Sy faw ST )
Y 173 Mt & f3 9o s g 1giey
§ &3, 19 1T gvor w6 & oA
FW & I e fwAE A
&g faw #iz § snae) &, 347 frel) w7
ATram T FtArgg oo & o
T A1 £ AIYF 2T 991 UGN AT
RECIEIEUEGCRECITES Lo &
aq & fo A7 T27 § F19 39X O 81
TZ Qe AT FTET § ST et s
et wifer fr 3% fav saeY aw
¥ w77 57 TS A wifew )

I X aH G qAT AT FT AT
fag & v W femr wwAT 2 8
fag &, & 3 399 faere § AiFr
#1 e 3wy ¥ fomdy wfar s age
RO AT awm # wEd A d
@& vg qid § G AT § | Ry fde
§ e @19 seedt &1 orw e fawr
¥ § aqgr at amr w7 gE
ATMA AATE TENT F9H F) AGTT HY
a1 ¥ e O wifer ) Siade
fa v qrar & vaa ¢ ¥ afy sfeur ar
F4T FiE AT AT A1 TR AL
F7 syaew] GIHIT ) 1T A FET M

aafs W@ @ AT T
ek |

ﬁmmm ’f‘w: figrr
& ari my, wrw v & Foaet v amE
mﬁ'a’mﬂﬁ %ﬂfﬂmth
oy § o Wl & oY e Tl &
Toe ged §) sunTar W "W w7
Wy ¥ g wifge @ife ot adw
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[ 7z gaiT 7iea]

feargga s & @ gg § § s
sifa=r=er 5% | §90F, W AT 959
AT JTFTT &7 AT T Fimesl |
FART FATET |
aw@is WRT ¢ oug T WU

Fvfsa

st APy SEIT 18T FUA ST &R
faar 9aF fav gomz ) od g aF
ma’T n\T g “ﬂ we 73- 3 ew femal

T sial g i 9t

fa“%. 3l -*frfa'q afs 21 fave 6% Z T
v F€; w=gl aTg giar | 9, |1 £uy
aow fzat § wa7 fan gz

SHRI M. RAM GOPAIL REDDY
{Nizamabad) : Mr. Chairman, I have
heard the speech of the hon. Member
who preceded me and 1 was sorry to
hear what he had said about Shri Sub-
ramaniam, From whatever experience
1 have had of Shri Subramaniam for
the last 25 years, I can say that he is
very honest and straightforward and he
is an out and out nationalist and also
a realist. The way in which some alle-
gations were levelled are all false and
mischievous. Mr. Subramaniam can-
not tolerate any injustice or make any
difference between one man and another
man.

LA |

I am very glad to see that Mr. Sub-
ramaniam has presented a veary good
Report to this House. He has project-
ed all the weaknesses and defects in his
Report, He has not tried to conceal
or hide anything. That shows his bold-
ness with which he is going to tackle
the difficult problems of the country.

As the time at my disposal is very
limited, ¥ would like to just make a
few points. If we want to have an
overall growth rate of 5.5 per cent in
the country, every year, the industrial
output should be not less than 9 to 10
per cent. Then alone, we can maintain
5.5 per cent growth rate every year.
As present the population is increasing
at the rate of 2.5 per cent and the con-
sumer goods must be produced at the
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rate of 10 to 11 per cent. Unless and

until that is done, it is not possible to
keep up with the demand. The rural
rich and so many other classes of people
who have never seen the good before
are now demanding these goods for
their use. So. the production of con-
sumer goods should go up by 10 to 11
per cent.

Andhra Pradesh was very backward
in previous years. I am very happy
to say that Mr. Subramaniam has laid
the foundation of industrizlisation in
Andhra Pradesh in the field of heavy
electricals and other things. It has now’
come up well. 1 am askinrg for some
more factories in Andhra Pradesh not
because that I am selfish but because
that will add to the overall growth of
the country. It is in that perspective
that T am demanding some factories in
Andhra Pradesh.

We want a cooperative jute factory
at Salur in Srikakulam district. We
waut a newsprint project at  Bhadra-
challam. As you know. we are produc-
ing newsprint only tc tha time of 40.000
tonnes i this country and we are im-
porting over 2 lakh tonnes from foreign
countries. If that gap is to be reduced,
this newsprint factory should be imme-
diately established in Andhra Pradesh.
[ request the hon. Minister that imme-
diately all necessary arrangements may
be made so that we may not depend
upon foreign countries.

Then, we want two fertiliser factori-
es, one at Kothagadam and another at
Vizag. That is very essential, In this
area a lot of coal is available. We
are now going in for coal-based ferti-
liser plants. I request the hon. Minis-
ter to set up these fertiliser factories in
Andhra Pradesh very soon.

There is a proposal for a steel plant
at Vizag. It is, of course. during his
earlier time that it was contemplated.
But it is at a stage where it was before.
Immediate steps should be taken to
start it.

There should be a nvlon filament
varn plant in Rayalaseema arca, This
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is'a véry backward area. ] hope, the
‘hop.. Minister will. take smitable steps
to do all these things.

Besides this, Andhra Pradesh has lot
of raw material for cement, Already,
three cement factories have been sanc-
tioned. But the work has not -been
started. These coment factories have

been sanctioned with a capacity of 4 -

lakh tonnes each at Yerranguntta,
Tandur and Adilabad. These factories
also should be started early. Our Chief
Minister has sent detailed notes to the
Central Government. He has given a
promise that he would help in estab-
lishing these fuctories. The way our
Chief Minister is moving in the matter
shows that he is very dynamic and, 1
hope, all these factories will be started
soon.

Recently, Padma Bhushan, Padma
Vibhushan and Padma Shri awards
have been awarded to eighty persons.
But not a single industrialist has been
awarded amy of these awards. In the
whole of Indiz. when the cement fac-
tories were producing not even 80 to
90 per cent of their capacity, one fac-
tory in Andhra Pradesh has produced
130 per cent of its capacity.

1 want to know whether the Minister
is going to consider giving an award to
them. ...

16 hours.

AN HON. MEMBER : Which fac-
tory ?

SHRI M. RAM GOPAL REDDY :
Keshav Ram Cement Factory.

It is not a question of individual.
Whichever factory has exceeded the
target and has produced 20 or 30 per
cent more, must be given some encou-
ragement.

_Regarding. monopolies and other
things, I want to say, whether the mono-
polists are paying ‘the wages to the ‘fa-
botirers -of not, whether they are paying
the taxes: or pot, whether they are pro-
ducing goods or not, these ‘are the
only things " that- ate o be itaken into
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consideration and not'any other thipg,
i _spmebo;dy’ is making money, after
paying all taxes, so long as he' makes
money legally, it is allright; if there is
any illegal thing, then those people can
be tried under the law.,

SBRI K. GOPAL (Karur) : Mr.
Chairman, my hon. friend, Mr. Yadav,
has spoken about South Indians; he
had a grouse that the South Indians
were being preferred everywhere. 1
will «ll a story, When God created
man in India, He had two tins of paint,
cne intelligence und the other beauty.
He ook the tin of beauty and started
painting from Kashmir. By the time He
went io Kanyakumari, He finished that.
Then He started  with the tin of intel-
ligence. You will excuse me, Sir, for
saying this. Beforz He reached Bihar,
He had finished with that., That is the
reason why the South Indians are intel-
ligent and are preferred.

o afequiner degelt  (fegdine-
arer) - mamafa Y, 4 S garen A
qiAT %7 qRAA AT E | TEGET §
AR WL St FT AT O gt AN
Y A G AT Ay agd fr
e an § i fawre & awfeg
7 § srgte # aq ¥ 78 Fa% 0
g wifey o gark aw & oY wrefas
aw § e dwfAE e ¥ sww
FTQ g0 W 9w wfew 37 R e
ufus & ofes s TR E 1w
= F 99 a% AT W P a9 a%
wYgifrs faere i fror & o aff @
aFy | wfr ox-wfe amw W@ ey
et & gafva F a8 Fidew s wvgar
g ora & 15,20 me & A g forw A
Qo 31 & ¥ wfe w0 § 9F § =
fag 15, 20 9@ 1% AW w1 WfrE
feara fom SEIT w7 T AT WO
au-af§T ¥ B4 F @Y g7 Iq AT
frgver wro wifed 1 g% aft owie
w1 TR T WS @ Wy

SR S P A
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w1 famw § fir are s Y WY B @

(st sfegtame ]
N FACTAIMTNTE ¥ FAR AW T
AT 7 & T AvE fog @ )

wF g B2 BT Iany &Y qE
FIT@T 3T A Sfeend | I qETa
FAT 9T ¥ W7 gHE AR oA §
W #d wfrevat ar w@) & fueg wrE
= Aifs gar & fr 97 A Seaga a@
faer w1 & faa% wrvor aar 7 faww
W@ AT d 1 1951 & 1970 a5 w-
frF s | Qe 3wl Tl
T Far faad @eva mafny gen-
™ 6 whaom &Y 27 T Twv ¥ | T Wi
fre fasra & Hqgar aT A I
aga AT A g A IT AT WY
it wwar w1 IR & wfr wEdr
q@r 2 1 aefraz s faaw & fir 15, 20
Aret § gwrer wies 7 fawra € qyay
ot a7 7T &——1g Tl Y wurd
AR Y 8 0T Ay &)
a1 Ig @I AT ¥ fagw &
wiw WY gN qAGKY F Trge fAwd w17
FJw &5 fosid A far F @ @ar g )
# g =g g e g aw wfy
e afex o ifRT T AT 8T & cafag
wefra frowar Ty @€Y # oY @ o
£ | T QAT fawwar §1 AW w7 0
YW qE [ FHAT & % I1 o wluw
fasfaa & 4% €, TOT G 7 oy
A onfan SHwT $1 OF €@ a7 FEY
arfed fs, urT N gra G s &
&% 1 wfaww w9 9 wdaren fre¥ gy
s § 9% & fagra & fog @y ofy gar
iy rar ot i1 fe® gU o § SOR Y
gfic ¥ ¥ AL W 94T W7 X FL Y
ani W7 fasfaa g & fasm &
H TeE deT K4

# o wiw & oy s wr fors
AT QAT § Wy 9% 60 whrwy dwr F
ww § o wfror gear o § 1 fieg ae

g9 g < ALY § 1 ¥ 1w g oUW
foté & -

Report of the Working Group
on Forcst Development and Utilisa-
tion —UP Hill Areas’.
fom & ag AT g mr ¢ B wwe
Y % WA gar ar & g e
W do &) wfagd § wor S g,
favimsx awT A W da ¢ fow &
goft afirdt & wad § 9w St 11w
ST F1 WA ¥, FRRT AVIT FAT AA
HET & FT7QNAL T TAT AT § 1 BIF
Frqr i< o qE wnfe fama wr s
gq AT R AH WA F aT & A
e ¥ A% W\ WA F oonE A
w1}, frm @ wm Al E
Frew T7 fara | wor w7 ¢ SR
farstferd & wreaw ¥ W OFTEL FT A
YR & WO g QT ¥ K I R
gm feepies feafr der §F wel
& St =AY qeav & wfert A AT 9 dar
¥ & &, g 7 & ot F oW gw
nq &, T gore 7 § WY A6 % A
& WO wwTe Y A # |

o game o 7 321 v frew gu
&t & fawrg & fad AT ¥ FTAT
et &, Wy Se wkw & fred g
& 3 a1 s & e €1 ) feeg gwha
¢ fr ard swhe awe @t W9
¥ fawra F Wt W Ay wreh
g ¥ o<y fred gu & o v §
agvet T § wr I et & e
v & fewrm & fad gurt ave wrg
aafrs g A § 1 F tw Ak §
anT et ofr I ¥ e o
o iRy s wger § fe Wi
T oY ot Y, e o f ), W
wrg gyaret & wreor o feordt ¥ qrwre
¥ wrow oY, wrmpRT o ave o § Be
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oF HaATAY FT AL AATAT ¥ qrAAA
1 | FIAAT F Ara H g AN AT TG
5 AFA | §W A ATIT | ATARA g0
a1fed 1 9T 7 I 8, 99 & faa7a &
AT &+ freg ST #owE ST
faviasl & wETe wia @ @9 ¥ afear
A 2, 92 FA  THEE A FFAT G
S0 AT 2 WIT AL F AT KT AT
& afear frew &1 g7 @R qEeAT
HEHT QT & 1 TBIST § AN 93 4T
T g, afwa w9 & a7 sy
swaeAT qe g | 5y faE | wEr T g
% WE F FUT AWM T AT AEAT
AT H FIE sTATAT FEL HT ST FHT Z
Fgf ot sl wra aw oy oft ag 9 Y
1T eI ey QT @ T | SErEl AT
ST =97 AT £ 98 Wiy qeragl AT
AT HETT AT TS 4T FTREGAT &I
a1 fady g&<s SWE & aTEm gl 99§
F1 FAT ATAT & | TH THX & GRSl
F1 WEW gaag S g L FATE U
THMET g1 37 o= 97fq A7 31 a7 f7ugr
gaT g g1, 98l 91 FrFAF aeEl §
a7 ag agfag ITAm FF qG &
AW &1 ararfera frar sreT = fEd o
gt W o wiFd 3 SHST TIR! T
FIY § ITAM T A7LT |

79 gew ® # ag o7 fE¥EA F0
wrgar g & wgara M FEE § =8 418
fagm war &7 &, ST 21 gAT FIT A
gz #T 19 g7 @ 7% g | 98 TAfU
gt gt § f5 wiweh orfa #1 way
agi g §, afew gafas gor g 65 fom
fa=tl # 99 AT § TLTS FT WIHT WY
T A g A, ATGA WAN, T,
FTH & F fore dam / #47 J@aT § /i
TAT FI F A7 IAAT AT AT TLAT
£ TRO-ET A ATAAFAT IF QAT
FH & fAU IaF) AT FW L | W
ey SAFT FrAe 7 T gF a1 | qE UF
Ay 959 ¥ % Fgi & et #1709

& Technology
feq ww1T & ady faver @At =12y & 7
forar wvawit 7 arf opa gt fEar Saw
ATET GETE 9T F 15 A9 51 2T 8 |
forer 7 sagzar =TT 3@ I AY T
fo 981 & aquadi &1 a9 <@ F A3
fad 927 & IRaW FT TF AT w9y
AT W AF @S 1 AF, 7413 9T T FY
ag &7 faweT <G wgar g 7
faes gu adi & faama & a7 o
€ 39 9T a0 AT T GO § a1 9 qga
TS AT § W By oy | Afra e
argfeafa #1 gw 3@y & 91 997 wgE
AT I gH O R Jume gefeTs
grferdy  ISTiEEe A ofeadd oI A
WIAEIEAT g1 A1 | wAadr § O ag of
Ffearstrar 31fed 11956 ¥ Juaa ge-
fegaa afadt Tseqes & Fgr T o
“Only by securing a balanced and
coordinated development of the
industrial amd agricultural economy

in each region can the entire coun-
try attain higher standard of living.”

ag st arfasn fauifea gd o zasr afe
3VF I § 919 g1 S a7 77 § $F
o3 gu sATHl FT U g1 S & g
Y U AT F A T fah T gy qFan g 1
FFET qAT AT AR FIEA T ZEET-
TTIET I GFS CFATT A GEraat
IO T TE o7 | BFT TTe &7 ggEar
#T =TT ¥ TAXT ATAHN fwAT w5y
gl FiAT &, agh F gATH & AN HT T3
Fidr g, s 7gt g% {F v agr faar
IATT ATIFTA FTH FQT § ST qF Al
g1 giaT § W WL AT o § a7 98
fdr 1 Farar 981 & | 91 gafeq Wy
AT AT & SERT SATAFHTL AE HT
TTRT FXAAT AT | AT 29T & o
Fex [T T AT FTAHT & (77T ArAifore
F4T A(ET | ITUEH ITL AT FT TH
TSHES TAHTE | A FH B FF
gamafa g1 F dM wed FIF
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[t afeqviee qeaeft)
N g Wy fev @ S
waR ¥ wredy wan T Ay ¥ fafasly
wifz & 1 Afwer oY fior 3790 fEd wE
frorer Y & 1 Frgar A § AT T dD-
fagml gt agram T &1 =
a7 | araaw fasrd & fag fawr v o7
g wwnfEima we g1 fatfo
T JTEAAVE T AT 42 AT 1TAN *T
atfy A% wwa, dar O w37
TEAF A& | WS gar ag & o
uF QAT AT § e g A0
At q& & 4% IANT FravfAa FvH F
feafy & amr & <Y I § T2 AT IEET
qar wwar & f5 £ @ 3 7 o o)
ag g AT @ g kT

fret gd T A7 fasey gafav
oY 7y @Y wrar @ 5wy g A
T AWTT TEAT 7 | TR ST et ot &
wfrer o frat @ 1 A g@T WTEAT
fe &9 o Ay & fAv TIwr A
ot w01 7w feelht ¥ wrvwfeee
FHQA § §3 £ AT AGAS FAFC ATFa—
Twgfany § 43 ¢ faww 1 &N
Tdd ? | wgAr e g o A
) Fratfag T & fAu s ae &
wve o w 2w Trfee | afew aw
foid ot &y &ft wfer 1 qw &
SUTEr aETw A 9% 3 T o @ gea
wegT 5 § g5 Y Fodifeodee
g1 wrfge | I Wy g wr 7T
9 a7a &1 JweT Nfge fy few de 7
w1 yAwEaTg §, ag AN e @
AT AT 1 R § 1 el su
W5 AT 99 o AT ET B § | A A
JA GG AFY *TIA W G0N AEY £
TN fa agy o7 At o1 odrege W
¥ o< ot gdm 9rT I W WY aEe
£ 190 AE v gy wak g oo
Y ¥ 09 ¥ o iflgg | W o
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AT #Y e Rwd Y § vy & ww
FER g A Amge vA W E
F wrgar § fir agréy el ¥, frew
wTeT 7 o der Yot are gwoeT-
Tz sifwfer feefr o o aw
wfirw eaw § 1 G| sTa far ey aw

TETHRT 77 fasny gy |

TS TR 37 9g aga s gwr
Foaw fRaam & fy ag o6 AT W
FrEE vAhT £ | gATT sHTh & IR O
ey €T 1 & oy S | faarer @
g | guTe gE o7 AT avd fawd £
¥ der) § wawgErars mfe ¥ aq g7
mA ey fara 1w A "y s
o7 7Y AW 7 FAFT Hrarrfrra Iy
TTE YA A VAT wE 4q9ar § A
Al AT F1 HaH 9 97 FEATAR
gt & fve gfeRr wodT %Y a9E
gy YA W17 Grdy weeTT qgver |
ST w7 E & | wrdy aefvew #1 anfed
fi waw, Ay, st @ wrrfe o Tsrenfr
IO et oY 75T AT H7 & famfa
H Fax I | § AW W8 WTEA qH-
=g A ot qeTew ff Ty Wgm
frmdr & 1 Afpr R A fraft A &

Yo SUW &1 agT % avew § R
HITHT aTdE F7AT g o7 qurf o Rar
g fr o sy efey www faar ¢
wrey fggeama & TER ¥ Sy o
€ & TP P §, g% aferswr
& wrw e farc A 1 o1 A wror
w1 X g ar f FravEr & A a4
wrw frwa & wgd & fs ug wge wigr
&, ot Yt afrar v SheHer §
gawr fieft ¥ o wrir qeaaa,
ST Y Tt § | T I AT SR g
& f& wnii wY e e frare faw
wwar § 1 ¥y ardar § T wdafte ot
& oy arE AT ¥ et v & wwmer
searen ¥ 1
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AT Ffezegque & a7 TF wifaQ
arq § FgAT A1gaT § | TG | wrerd
& g fq¥e & Fre@Em & a| |
AT A TR TR AT 1 A @ur g
fenr==t ¥ qga ¥ & fade &1 Fr@mr
a1 AWK Fg TF w3 faar war §
foes gu s@rEl & avgw gEM A
TIEfaE GWET T ITAN qGi HA
KT FTLETT FATH FT A197 JISAT I 1
7 g ¥ FRag WA g fF e
A AT # e F FE| #1 ]
FIAE § L1 AT, A4 A ALY 7T, §
A Al ® A a0 | Hq9 faR/E F13-
qIRTA AUTE TfEAT THFRT A FL qFAT
g A1 9 & FA IAT A_W & fafe g
FIRGILIA HT &1 TG ST A% T72< §
g arfe 987 QI & Tree ag A sy
faos &= 1 fasa g1 |

SHRI JAGANNATH RAO (Chatra-
pur) : Mr Chairman, Sir, this ministry
is in charge of the vital sector of the
economy. This Ministry is in charge of
an orderly development of industria-
iisation of this country. But, it is faced
with two basic difficulties—one diffi-
cuity is the growth of monopoly houses
in the country with the lopsided deve-
lopment and the other difficulty that it
is faced with is the shortages. Unless
these difficulties are solved, there can-
ot be any orderly development or
planning of industrial development in
the couantry.

The growth of monopoly is of histo-
rical origin because, business houses
were in existence since a long time, by
the time we gained Independence.
There were getting licences  because
they had the know-how, resources and
everything. Like a monster they grew
and there is concentration of economic
powers in their hands. We have passed
the M.R.T.P. Act. But still, we are
{faced with the  difficuities. We want
more production. So, the orly answer
for this should be the rapid expansion
of the public sector. But, then, the pub-
iic sector takes timz to come up. We
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want more production with certain res-
trictions being placed. What kind of
restrictions can there be ? You will see
that under Sec. 27 of the M.R.T.P. Act,
there is a provision according to which,
the Central Govermment is empowered
to direct the larger houses to shed a
part of their shareholdings in industries
so that  their shareholdings would
not be diluted. As far as public sector
is concerned, I say that it should be
allowed to expand in a big way, but
the public sector is not doing that? In
spite of our Indusirial Policy Resolu-
tion 1956 the public sector is slow im
expanding itself. And to-day we are
faced with the difficuity of financial
resources. FExerywhere we find that
there are shortages—shortages of power,
coal, cement, steel and everything.
While T was in school, I read about the
stone age—people using stone imple-
ments amd later came Iron Age. When
we come to Parliament, we learn
about shortages of raw materials, short-
age of finished products and so on and
so forth. This is a world of shortages.
That is all I can say. Shortage is world-
wide phenomenon—not confined to this
country aloge.

I really wonder how the Ministry of
Industrial Development will develop the
industrialisation of the country.

Be that as it may, attempts are being
made to increase the industrial deve-
fopment of the country. The Report
has not given us the details as to how
mamyy medium industries have come up
durirg the year under review and how
many licenccs have been given to the
farger houses. That would give ug an
idea whether the medium sector is com-
ing up gradually which can be an
answer to the monopoly  houses in
course of time. We would like tg have
the details in the Report osx this aspect
at least next year.

Sir. the Ministry is often criticiced
that the backward areas are not indus-
trially developed. I do not see any
reason why the Central Governmert cr
the Indusirial Development Ministry be
accusad of imdustries not coming up in
backward arcas. The primery duty of
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the State Government is to sec that the
arcas which have  been identified as
gackward districts some infrastructure
is prepared by them. If the infra-struc-
ture is there then it is open to the Cen-
tral Government to insist on a person
who anplies for a licence to go to a
bachward district. Irr tha absence of the
infra-structure [ do n»ot <ee any reason
why this Ministry should be blamed.
Everyday we find the Minister is asked
to explain as to why industries have
not come¢ up in the backward arcas.
The State Governments have to prepare
the infra-structurc. It is their responsi-
bility. Then only we can accuse the
Minntry.

The small scale sector is a redeeming
feature of our economy. They ure doing
a pood joh. About 177 items have been
reserned for the small scale sector.
had heen dealing with this subject some
vears ago and 1 am very happy to see
the progress of the small scale sector.
PBut then the industrial estates were
started in 1958 when Shri Manubhai
Shah was incharge of thc Inductries
Ministry. The industrial estates have
come up in the country but all the in-
dustrial estates are in the urban areas.
No industrial estate has been started in
the semi-urban or rural arcas. If thesc
industrial estates are started in these
areas they will serve two  purposes.
Firstlv it will give emplovment poten-
tial to the man in the willage. Sccomdly
it would prevent people migrating to
the urban areas and the rural economy
will also be boosted. Therefore, the
Ministry should take care to sec¢ that
in further when industrial estates are
set-up they are established in the rural
areas so that it will help rural unem-
ployment problem and also give strem-
gth to the ‘rural economy.

Sir, it is very essential that every
industry——whether a large housc or a
medium house—school be compelled to
have a rescarch and development wing.
They should carry on rescarch on their
own so that they can improve on the
processes of marufacturing these goods.
USA is the first-rate power today mot
becausc of the military strength or the

MARCH 27, 1974

Dev. & Deptt, of Science 320
& Technology

nuclear power but because of its ad-
vance in the field of science and tech-
nology. I am glad to know that the
Government has entered into several
agreements with the western and East
European countries to get the technical
know-how so that in course of time
we should develop out own technology
4nd utilise the same in manufacturing
industrial goods. This is highly neces-
sary because this will minimise Josses
and will also ensure the necessary
quality control,

Finally, I would say a word about
the privatc sector also We have mo
control the private sector as such, ex-
cept in the matter of giving them lice~
necs. The private sector cunnot go
scot-{rec, Every dav we have questions
here about the public sector and the
performance of private undertakings.
but wc connot put questions about the
nerformance of private undertakings.
This Ministry is implementing the In-
dustrial policy Resolution which deuls
with both the sectors, and therefore, it
should have a control over the perfor-
mance of the private «ector, and the
private sector also should be made
answerable to the Ministry not only
regarding their performamce but also
about utilisation of capacity, about
quality control, productivity and so
many other thinps so that there will be
nroper growth. When the public sector
is subject to so much of scrutiny by
Parliament, the private scctor also should
be brought under the scrutiny of Parlia-
ment.

With these words, I
Demands.

support the

MR. CHAIRMAN: Three more
spcakers are there on the list before
me, Shri Giridhar Gomango, Shri Y. P.
Mandal and Shri B, N. Bhargava. So,
[ am afraid the hon. Minister will have
to start his reply at 440 p.m. or so.
These thre¢ speakers may kindly con-
fine themeselves strictly to the time-
Limit of five minutes cach,

SHRT GIRIDHAR GOMANGO
(Koraput) : 1 rise to support the De-
mands for Grants under the control of
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the Ministry of Industrial Development
as also the other Demands placed be-
fore the House, Since the time at my
diposal - is short, 1 shall make only
three or four points. :

Big industries are developing in the
country and they contribute to the
growth of economy. But when they are
established in the forest areas ~ and
the tribal belts, where our trial pcople
are living, they have a bad impact on
them. The recommondation made by
the Scheduled Castes and  Scheduled
Tribes Commission is that bigy indus-
tries should be ostablished in thz tribal
belts, and if they are cstublished, they
should give proper chance to the tri-
bals to work in the fuctorics and t
live in the factory areas. T would
like to know from thc hom Minister
what steps have  been taken to give
all these facilities to the tribals in this
regard.

Just now. Shri Jagannath Rao has
pointed out that thc ministry has no
conitrol over the private scctor indus-
trics which are cstablished in the va-
rious places. These private sector units
also are not looking to the welfarc of
the tribals and the welfare of the
society #n gencral. You  know, Siry
that water pollution and air pollution
have been increasing in the country
posing a health hazard to the people.
1 woould request the hon. Mimister
that he should issue instructions to the
private industries to look into this
matter and take steps to prevent water
and air pollution.

The Fifth Five Year Plan will be
starting from the coming financial ycar.
I received a letter from the Planming
Minister that therc would be sectoral
allocation from the various Ministries.
There is a proposal for sub-plan for
tribal areas. I would like to know from
the hon. Minister how the scctoral ai-
location from the Ministry of Industrial
Development will flow into the tribal
areas 7 My point is that let industrics
be cstablished in the tribal areas not big
industries but only small-scale industries.
If big industries tre established in tribal
arces, then the tribal people will be
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deprived of the opportunity of getting
employment since they have no techni-
cal skill or knowledge. So smaller in-
dustries should be started in the tribal
belt, especially in the forest areas.
There should be forest-based indus-
tries and agro-industries and other in-
dustries of a smali nature by which my
people will be benefited as a conscquence
of industrial development.

In conclusiom, I would refer to some
industrics which are coming up in my
constiuency, namely the calcium carbide
plant in the Koraput district, the cement
factory at Sunki, and ithe paper plant
in Jeypore and the spirming miil at
Rayagada. These four factorics should
come up in the Fifth Plan so that the
cmployment oppotiunities to the people
of the district will be higher than
before.

I would like to know the ailocation
made in the Fifth Plan by the Ministry
of Industrial Development to the tribal
areas, a~d whether the State Govern-
ment have submitted any reporg to the
Ministry regarding the development of
the tribal arcas or not. I hope the hon.
Minister will look into the matter and
do the needtul.

W qgAT WAT HIX (AT
aqfs weew, § sefeww Tamoaz
T featen a/7 157-158 97T AR
AT Exreeit fav &7 featen A%
100 YT 101 &7 T8 g ariy A
g% ¥ arg & 4 fafaedt 91 77
Furs ¥aT § fr SR o A3 gAfe
wra 9T &% nfany F fao foo §
IR aga grew Y segfimten frerae
FAGT & | Wo WIF ITo WA AL
qi3T wrga (SwET) wiT Ave Il
q3e qrEa WY 9 A<k 1G9 a1 9% 99
%ﬁﬂﬁfwﬁrﬁiaw%ﬁwfmﬁa}
g@r%ﬁmmﬁaﬂﬁ g
e, fegama g ediea & faam
# oy girer feegama & fosgwaT @
algﬁd‘ﬁfma’rﬁ%mwaﬁm

ULt s e e o L

R T
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[u’ta‘gmsrmm] w7 T G 3w F fog ot v ¥ W
W g AEnAig FEmIresd)
grdm R I shall read an;:thetlt'e portion Mfrom frm
~ memorandum submitted by MPs
sft Fo momm@ﬂm all the States to the Prime Minister and
HITwT & T el YW & S shall request the Chairman to  allow
W P A wer me to lay the document on the Table.

“During this period of 1% decades,
we have made all these things but the
problem, though formidable, has been
constantly engaging the attention of
Government”.

5 FT" A S | AT & UASAT Y FHY
§ X 9« g §F I I Far
wrcfadas & 99 & A gl d@f@ 9w
T e A AT FT
“Industrialisation of backward areas

in a country like India is admittedly a
difficult task”.

Harerg 7 ag @ foar @ 6 ag
€ TF TEE £ 5 AT AT FAF
T |

auNfa wERT, W9 T TW @AW A
aga % fan, 39 & fog amar B e
T STHTT AT & WA & o) ARG
ferr sew fafier N R T
fiforg & g N wdy (vfafafy) aea &
AN G, W F AW EY R TH &
&TuTs 99 T ¥ 9T W@ § | o
darw (vt Gw) wwEnwd o,
Wi §eE g W (W)

m@ﬂﬁ,ﬁmmﬁwwmw
ST S W S 7 W 0 arfearie
& Foudt A ¥ :

“We must lodge our strong protest
against the allotment of Rs. 2,000 crores
for developing the twin city of Bombay”.

oY TAE B TG, FAEG A
WY, W T WY, TR wfaT
o Wi w7 T ! g A aE

MR. CHAIRMAN : You may read
the rclevant portion, but whether it can
be laid on the Table or not will have
to be decided only according to the rul-
es. I am not deciding it now.

SHRI YAMUNA PRASAD MAN-
DAL : We have done this so many times
with the special permission of the Chair.
This is not the first time it is being
asked.

MR. CHAIRMAN : Your
short. Please go on.

SHRI YAMUNA PRASAD MAN-
DAL : "It is of the utmost importance
that funds be provided for the back-
ward areas. We demand at least

Rs. 10,000 crores to be allotted from
plan funds...”

AT o e ATed A vt §
o g fel aw wETe Y I T &
weAe faffer @ & 1 @ 9Ad & w=
FATZIAACE Fqmwowmr @ &
fear

Iq F A% 99 & wre sfear dwad
TV foFar a1 | & MY qgE ¥ v
wrgan § s 9a 7 g it & ogrdy
¥ favre & faq WY 16 FAT T oY
A1 A ff 9% 9 g8 oyafy § o @
7g JFT AT 99 AT THET Tho
¥ geraT ¥ faw wq § @z WY v g
-('1!

et Tge gt &, ag o Ak any A @
Y & o g g )

wwfe g ww § fifag o
e AT I7 FT oot w7

time is

*The Speaker not having subsequently

accord «d the necessary permisgion the

documents were not treated as laid on th: Table.
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i AUAT AT HSA 1 F AT FT LT
TUE AIAAT § HIT FAT § |

FATX TivE ATE 7 T o1 fF 99 1
e g e g1 F S A A F
ag wdfeay Awa¥ 2 # 39, $9 &7 foar §
L g 7 fgeq 7 e @ § T9ehe-
g¥, TEfeg e &1 ar HOA &l
& a7 FEar g fowe o aFas fefgaa
Fargg # faar g -

eligible
fin-

“List of backward districts
for concessional finance from the
ancial institutions as on 31-8-1973”,

o § A1 fagTe 7 avE end faaran
ATEAT § | A& FOT AT FUS AN @A
& | WS §He W A9 A2 Fo=rT
oHy e A F ge @ e
TAA T2 | F (A0 g F AT A2
FT &FTH A & | 1 7 o1 FT 9y
T & Wio YHIGATY HY AEET ST
Y qref F ST T FT g2 BT Faw
FF & | FE AT g R R 159
ez ufeaw waa fawmar ST | 99
¥ gy § 3o fae=xd goF

ud & aEE 7 qLhE AT E | a8l
Frer T fqas seEs ST #1388
DT & | TR ETSH &1 SSTSTd & gl
TEAT §, ST 20 §IR TEL 49 =
ST 39T ATET &, 5 AT Al F GATE
FT TS 7 7 foar g &Y awrs | o #iee
fgu, Fade § @ Way, g
(F¥rrg) #F A Waa fag 7 @ W@y
St Arga-TerE (T & a1 q99€r)
sgver & | 9 I e afgu 1 A
uF foedt faat Ot | 39 ot & s
# s=iv faar 7 oo swd afag,
FEE AT TEAT WA, TAT AT FIAAT

el

From pillar to post. What is the sad
plight of the poor kisan ?
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MG FT AGAT § AT

Everyone is a gopal and we have

now come back to this,
il S wY aroft wem gE
Back to villages.

T BT &1 a1 7 F GAAv Aed
¥ T A E, FROEIG T, SH
5T a8t geT § g 9@ g
AWEAGL 992 987 & X F T8 53 9%
frar § —wEwa 57 U NEFA |
Ig 919 98 WM & | TF BT & fae
FHENT § § g a8 ‘BT 99< foa
g | U T geT qEAIT § graed & A+
TEAT FATEAT § | ATE0 Tho Hlo F JU3-
FH T @ AT g 5 6-7 a9 ¥ ag A
g AR O g Rl @ra A fage F
feet @ o Quv faw & 1 F OF AT 59
F AT FEaT ATEATE ¢

Page 53—Shortfall in paper produc-
tion WY HaT (=i THI) « ...Hence,
the whole matter is to be finalis-
ed in a day or two, and the IFC
and BFC may also be informed.” This is
on the 10th November last, and today
is March 27, 1974, Nothing has been
done and I request the Minister to look
into it. I am happy that I have brought
this to the notice of one of the senior-
most Ministers who had also been the
Planning Minister, Mines and Mineral
Minister, Food Minister, etc.

S FRTET TG WA (AAAT)
aumafa sgiey, st o, fawme
T JEAR] HTHA WATTT GIU TEGT
HAT &7 & g9IF QT g | 89 & HTF
fohrer & SR forpter 1 aga w3ea-
gui sifaswr & 1 # fa9w AR 9z AR
fywma woY FT AT T AT &0 AT
SR o FIAT ATEAT § R 3 ST S
AT & 9 H 45 HATAT 1% FHTL
F quivad FEFH & FIT TR 37
¥ g FT GFAT & | S K &AW {39
T ATHIET FIAT FAT2AT § | TG 9
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a7 § aga W wgad e vomww &
qanafr 3w & faw frw gT & Wy
# w1 #T suwm wfm '@ &
qv oy HWY a7 e T i e
# 39 #1 QU tfagfes qvaae &
FTIV] T W T &, FE G-I
Iyerey @Y A7 | g fd ] @A qeiafa
A & g fgeat & 9 1@ 97 TR
# w3 B 9w FTfiE T ST A |
qET & TWAET F7 OF g she
9 H-NEIAT F F49 qqE faamr
#Y qrAAlt & uw agr 9 ey faa
dfrw wlaT & 57 famd) e A Ak
sfaey ' #39 #7 Fifow & w7

= W7 g gFfa 7 w9 oy
AMAETE ) OF €T ¥ qrE AT AT AT
WAHT WA q¥GT & 1 WY greA F
TR &Y AT e 3g——"a oY
A WL e A Ao | F ad
AEAT X 919, 7 g3 & w9 § frAew
FTAT WTZAT § i TereaTa #Y 9 gwee
& aa #< fqe? o Y gueamt o
fadre sare & | A9 F FO AR F WA
9 F® TaTH! w1 e g afvw
fear & 1 wre & q@r & B w & waw
*} fager g Difem 777 1 wigw
g & 1 wow v B fawfor o
wnfm s 9 #1 fresr g
aifad et & 1 & ww ¥ fraea s
=g § o a8 a% vy w1 Avew
& v &1 7w weaTT # Y€ ey g &
a1 w19 & agy foiw 97 F wrf ot g
& 1 woniT B faer &, o g2 o W
* 313 7U T HFTH 9EAT § | 3 AT
geed fr i ¥ A § 1947 W9
qfe g ROAGT FTH JCAT | IITH 9,
wRat § ag0 §O Ay day el fow &
I6 AT PO FIOWH A W, A afe
T o1g Ay ¥ ufa afw va g &
o A grf fn agr o Waw vE A
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&9 &, W fad fs wgr o S NA
g 17 mdar § fie T ol w@ @wa
I T ¥ Sia i Y e "
T ywAT Sifgd YT Id & wrEr °¢
fae? Gar W W A wfgd
ATAT ¥E ¥ Wi Agw fewww Wy awd
fir 0F deit | wgr AE gEY -
fafedy =@ &, @ wwre fefrfwime
ET & 99 & faawar «7 feafa day geit
HIT 39 & aga wi afom 1

g F $O w A1 B AR WG FT
a1 femaT =g g —ewie gy faaa-
TR § oF Mgay AewEr feafeam wv
fear T a7 ST a1g | 99 A 79 F
agr § 8 AT ¥ g0 9T nA i gl
& o€ 1 49 Ty grarw § welY ARG WY
e | I8 srarw faan e T s
#Y famfow a7 99 #1 8 W1 #Y g
9 Fu fear sy | 5 FT w0 Wy °r-
Ta1 wqi d%-a€ fefgee & &, wgr 9w
# a7E ¥ agg arQ gfewm SvEey
Rt § 1 faw v qw § IR AR
ST faT-—3 # AW a7 e g |\
w1 gfamd  Ioem § 1 §frw oW
dwad fefegae &Y wmoy g€ &Y I¥A
GAET FTTO qAT FT IT ATHAW #Y &%-
Jr¥ nfegy & qaaay foan, faw & woere
¥ 57 @ oY@ %1 A9 AT 1 7
st § i e g 9 e @ fame
Fr—I® I TS0 FTETT Y fawfow
97 I %1 |rgdy faan wa, 99 qwy 1w
qit WY ITEEE 47 Wi TAT A o
e & | IEA agAq ¥ o e
ey fed, 99 % wrk ATeR oy 4—
Faw dwd ofar w1 w1 9o & fod
IR Tray fieqy | -t et o qT%
Y19 %7 LqT AT wifgd |

g woge e e 4, ded
v gt 8, wowTe gt {eediaw qRe



329 D.G. Min- of Ind. CHAITRA 6, 1896 (SAKA) Dev. & Deptt. of Science 33

ey § o+ @fe & Frer we—atrae
& T Ay & A0 R} wodr swor &
‘e it T ERaw g
T | A TR AR & Wk gl
wfeerd I3 § W) ST ¥ sgE oY
T AR € ¢, G 9w w B
FETTAT AT FEATT 7 Fororar & 1wt )
HTATY 97 48 ¥ @T ) 7l i F w7
fas g = FEW0 N ST FowwEs
& 1 A & frdee o e O agar At
Atwam € fow #Y 99 & qew @ swEa
w1 77 ® 7 a7 wier gt &, 9w
FaxAfaie ¥ ol agrd iR €
wg A% w1 dFw dm Ay &,
& wEE W, IT X7 HEwWHe WY
gl & mwewm @m Wk
39 & qTT I I FT JGW wqriad g
&1 ATY T W aFd & 5 I ¥ wRe
e ST HT H 1R I

g #§ 0¥ I & fom v g-ddfaw
A fam wr 31 3 O¥ vEen @
nddfaa & § @dr T 9o
v wrE € fo &1 1% SO @ A
¥ 1 WY 998 W ¥Y AE / owrEd |
ooy w1g & OrE 78 g awd & & W
faret & fir @ ®) U7 ST AT
% wy § free w<AT wTgAT g o &
A g AW R A v § fegw
#1 wridfae )y faw v &, afew
oM wqrfed Af ¢ 9 & vt
AT ¥T WYAT W AN &N
I awegr g wevrar § faare ifd
ofad fs o7 N w7 wgran g vy
|

g fordy & fewmrg wez & fewee
TIET-ATIHT TN 4T XY 1963 T w1y
I a1 1 e, R
WA Wt owc IgH I@ W
Wt  feer  ofic  odAfaw
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s v femr 1 1971 § 39 1 payd
argay W fawt war, awly & sT 9 naw
T L EF | AT TE H U F wigd--
g 99 W/ W & 1 WY IR
FE IFAA | 99 T FI, We-
qur T & F1gae AR v-ddfae ma
FT, a7 A S A e ARF F AL
AT gFAT, IAT FY IWA F fad @)
JH AT WA QW { AMAT AT
WAARNTEE AT ITA L)

TS Hide wY gui agrsad ¥y
1966 ¥ wiuy #Y #f fir aarqv & sng-
9| =6 feew &1 g9 gala qer §
IO -3 ¥ F fad uF Aedw
g w faar wn, /few @A
9 &1 a9 A IT ) ATHE 4R
%7 A faora gr 1 39 & qre & fax
ure w1 fAmar @ g, s WA
fewwer Yt &, FHD A A fewwa
N &1 ww ¥ @fT s
TATYAT HT § —TF AT A &7 Tgq 06
frer %Y wuv oy @ & 8T Ay
U i efeg ag &1 @ &0 afy
fafrag wafa & o=z agsie gowr
3T Fgy wwfa Ag @ & o SR
FGA TG IGW &7 727 #1fqd &3,
T3 78 19 | fama A @ wifed

EIF-FARINT F qTaH § AT
# o fafesa Af7 & 1 FA-wEEIREE
I groa d ows frw aar ¢ w9 fE
¥ § I T & ATATH] A FTFH
QoA | T F AT T
AT AT AEAT g—aATEAq | g A
aga wodl 2, dfww Prarfafs & @y
¥ wreor gu Af & T 7 gErEg gar
& aur WAl qwie &7 fannad 921 )
I ¢ | g gy R & awier
da am g d 0% ‘ARt
e’ @ 1 A g wt



an

[« adiva AT wrAfa]
¥ AT ®T T w@ &1 1973
fagrs § Y qgi svnfas st g
oY 39 § T Aot awqut &7 A7
oY fiewr a7 1 e w8 F qraeE @ W
q gt Yo o “afaq dto 3, 5,
g e, arrd- 1" B awdET 7 o
#HT quifTT ST/, 445, FFFE
TaY, Jo THo To ¥ §TY FIATEIAOT
TS fram 1 g o oY Y S gArRl
YT FTATHIEE W9 Fr Afq F faada
? 1 78 fawre § B o1 A w1 A
g § o1 F I W AR &7
# "gmar w397 )

T w1 F @, wvfa off, § 9
Zrﬂmwrﬁg,m%gﬁﬂaﬁmw

|

THE MINISTER OF INDUSTRIAL
DEVELOPMEN|I AND  SCIENCE
AND TFCHNOLOGY (SHRI C. SUB-
RAMANIAM) :Sir.  admittedly  the
country 15 passing through a very diffi-
cult period. The economy is  under
great strain. 1 am sure hon. members
are aware that Gover iment is not fak-
ing a complacent vicw of the situation.
The Economic Survey presented to this
House portrays the real situation in the
economy and we have not tried to hide
the facts. Therefore, it is nothing sur-
prising that this situation was reflected in
the debate in this House. When we are
in difficultics, naturally wc tiy to use
some harsh words alvo. As far as T am
concerned, I am not hurt by those haish
words. I take it as a spur, a whipping to
me, to make greater cfforts for the pur-
pose of remedying the situution. Every
member was concerned with the stagna-
tion in industrial production, particular-
ly since 1965-66, when a recession sct
in after two ycars of consecutive
drought. We have not got out of that
difficult situation, and even though there
has been some spurt in industrial pro-
duction in some years, the tempo of
industrial production has not picked up
to the extent necessary. In 1973 it has
almost come down to zero per cent

growth,
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Very many hon. Members made, if
I may say so, relevant points from their
point of view. But if we have to get
over the situation, we have to take an
over-all view and find out what are the
basic causes for the stagnation, and un-
less we remove those basic causes, even
though we may attempt to take action
here and there, ultimately we may fail
to attain our ob'ective of pushing up
industrial production.

Particularly with reference to the
experience we have gone through during
the last two or three ycars, in my view
the basic infra-structure which is required
for ind sstrial development and indus-
trial growth is not adequate enough.
Here whea |1 refer to the bas’c infra-
strucure, I mean the energy which s
required for the purposc of running the
industry. When 1 talk of energy, it is
represented by two commodities, namely,
coal and power. Of course, transport is
also involved in it.

Unfortunately, in all these three areas
we are not in a comfortable posit'on, to
put 1t nuldly. because one affects the
other. For the pupose of power produc-
tion, particularly in the thermal stations,
we wart coal.  S», unless coal s prouc-
ced. we vannot have power production.
Even if coal is produced, if it is not mo-
ved to the consum ng point, the power
cannot be produced. 1f we are not able
to  produce coal, we cannot
run  our  railways. So, this
becomus a vicious circle and this is where
we have to coacentrate The Govern-
ment are trying to  concentrate  their
attention to see that a more comfortable
position is reached with regard to this
basic infra-structure of coal, power and
transport.

Unfo-tunately, it is not merely a ques-
tion of technica! difficulties. There are
also human difficultics involved it, parti-
cualily in the railways The problem
is one of labour relations, which s a
human problem. To the extent it gets
deteriorated. every other section will get
affected. Therefore, it is necessary for
all of us, particularly Members of Parli-
ment. to take note of this situation. I
am mentioning this because just now a
friend gave me a notice which has been
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issued by the representatives of the emp-
loyees in railways that they want to go
-on an all India strike. What will be the
-consequences of that for the country as
a whole will to be realized. Of
-course, those who are interested in chaos
and fishing in troubled waters might be
happy. But this is going to create a
very very difficult situation for the coun-
try as a whole and for the people, and
I am sure for the poorer people all the
‘more, because the rich people can
manage any situation. So, this aspect
will have to be kept in mind. It will be
our continuous endeavour to see that
‘this basic infra-structure is further imp-
roved. All possible measures are being
cortemplated or being worked out and
their implementation will have to be
done in a more effective and efficient
way.

Then, on parallel with this, raw mate-
rals is important for industrial produc-
tion. Steel is a general raw material,
which can be considered almost a basic
infra-structure for industrial production,
Unfortunately, there also we are facing
difficulties. In regard to non-ferrous
metals, the production has fallen down
and, particularly, the aluminium produc-
tion has gone down. So, we have to
meet the situation.

I think, a pertinent question was put
by the hon., Member, Shri H. M. Patel,
“Your Ministry is not concerned with
all the commecdities. How are you go-
ing to manage it 7” It is not possible to
load all the commodities on one Minis-
try because it will break wunder the
weight of it. Therefore, it has to be
spread out in various Ministries. What
is important is to have coordination
amongst the various Ministries for the
purpose oOf achieving results.  That is
why, recently, a Cabinet Committee on
Industrial Trade has been constituted.
On some occasions, the Prime Minister
a'so, if necessary, presides over it. Gene.
rally, the Industrial Development Minis-
ter presides over it. There, all the vari-
ous bottle-necks that arise between one
Ministry and another Ministry are dis-
cussed and decisions taken in an expe-
ditious manner. About

D.G. Min- of Ind. CHAITRA 6, 1896 (SAKA) Dev. & Deptt. of Science

things which

334
& Technology

would have taken months and months,
because we discuss various problems
across the table, we take decisions then
and there.

One example before me is how a deci-
sion was taken in regard to production
of steel in mini-steel p'aats. As regards
mini-steel plants. till now, there was a
restriction that they could produce only
ordinary steel. They could not produce
any special steel or alloy steel. We have
got into difficulties particularly with re-
ference to certain types of steel which
we are not able to get from integrated
steel plants because they are in small
quantities and they cannot plan produc-
tion of those types of steel. After a full
discussion, we immediately took a deci-
sion that mini-stezl plants should be
allowed to diversify their production and
that they could produde various types
of steel according to their capacity and
according to their capability also. It
was possible to take a decision imme-
diately. This decision was taken only a
few weeks back.

We are trying to see that instead of
the o'd proccdure of one Ministry writ-
ing to the other Ministry and the other
Ministry starting noting from down
below, ‘from the Section Officer, and
finally, taking months to come to a deci-
sion, we take a decision immediately by
having 4 discussion across the table. We
are trying to get over it. I am not pre-
pared to say that we have reached the
maximum cfiiciency. But we are in the
right direction, It is by a coordinated
effort that we are trying to solve the
problem.

Oune other factor also has come into
prominence during the last three or four
years that industrv cannot function in
isolation, that it is related to agriculture
more than anything else, because many
of the raw materials required for our
traditional industries, particularly like,
textile, -jute, sugar and oil, have to be
provided by agriculture.  Whenever
there is a failure in agriculture and the
raw materials are not available, auto-
matically, these industries get affected.
In the same way, agriculture today
cannot function without industrial back-
ing because it is not subsistence agricul-
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ture. The modernised agriculture re-
quires various industrial inputs for the
purpose of increasing production in
agniculture. Therefore, it is no longer
possible to look at agriculture in isola-
tion or at an industry in isolation and
take decisions on the basis of plans.
“This is a completely agricultural sector;
this is a completely industrial sector.”
On the other hand, we have to take a
coordinated and a well-knit decision
which will take into account all the sec-
tors of economy as a whole.

17 HRs.

In the past, we always used to say
that whenever there was failure of mon-
soon, the agricultural production was
affected. But in the last two or three
years, we have come to the position
where, because of monsoon failure, in-
dustrial production has been affected.
About 40 per cent of electricity is pro-
duced 1n the hydro-electric projects.
In the past when the level of industriali-
sation was limited and the other uses
of electricity were also limited, even
during monsoon periods we were able to
manage. But now when it has been
stretched to the utmost limit. even when
there is full production, it is not
adequate. And when there is shortfall
in the production of e'ectricity, im-
mediately it affects the inductrial  pro-
duction; the shortiall in the production
of electricity affects not only industrial
production but also agricultural pro-
duction bacause a large number of
pumpsets today are electricity-based.
Therefore, this is the sort of situation in
which we are placed today. And it is
by taking a comprehensive view, by
taking comprehensive decisions with re-
gard to this, that we will be able to get
out of the present situation.

Today we are faced with the problem
of inflation and rising prices; whether
there is justification or not, prices are
rising every day. And if you look into
the basic cause why this inflationary
trend is so proaounced now, it is mainly
because of stagnation in production
whereas the money supply is increasing.
When money supply is increasing, if,
at the same time, production also had .
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been increasing, perhaps this type of
inflation would not have been there,
Therefore, industrial stagnation and
stagnation in agricultural production
have confributed  to the
inflationary situation. They affect the
economy as a whole. Therefore, today
if we want to get out of this situation,
we have to plan in such a way that we
increase our production in all sectors,
be it agricultural sector or industrial
sector, again in the industrial sector,
whether it is large scale sector or
medium sector or sma'l scale or village
industries, whether it is public sector or
private sector or joint sector. This is
the position with which we are con-
fronted today. 1If, for any reason, the
production lags behind, to that extent,
naturaily, the adverse factors in the
economy will get more intensified and
the position will become more and more
difficult.

1974

It is in this context that we have to
view our industrial policy also. 1 think,
the hon. Member belonging to the CPM
party, who initiated the discussion, made
a charge that there has been shameless
retreat with regard to industrial licens-
ing. 1 thought I had explained in this
very House the stand that the Govern-
ment have taken with regard to
industrial licensing. The February 1973
publication has made this position
definite that larger houses and the
forcign-owned companies can enter only
particular areas.

AN HON. MEMBER: The core
sector.

SHR1 C. SUBRAMANIAM : You
may call it core sector or basic sector.

As 1 was saying, the larger houses and
foreign-owned companies can enter into
those areas which are more capital-
intensive, which have long gestation
period and which require greater
expertise for the purpose of putting up
those industries. Jt is not a8 if,
because larger houses are entitied to
enter these industries, automatically they
are given preference. On the  giber
hand, if there is a competition between
a medium entreprencur éhd & Jarger
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house, the medium entrepreneur is
selected. It is only when the medium
entrepreneur is not aailable and the pro.
duction of the commodity is essential
for the economy that we consider either
a larger house or a foreign-owned
company. I wou'd like to illustrate this
with reference to cement industry
which we administer 1n our Ministry.
] think, Mr. H. M. Patel made this
point; at one stage we were surplus in
cemert but suddenly we have gone into
a stat> of deficit, and he asked why this
had happened It is mainly because we
thought that this had now become a
common technology. Anybody can
adopt 1t and, therefore, why should this
be given to the larger houses? There-
fore, in my view, we rightly took the
decision at the time that we may try to
release this industry from the larger
house, participating in it and give 1t to
the iredium enterpreneurs of others
who would come into the field. But,
-unfortunately, for two or three years
nobodyelse would come forward and.
therefore, a sort of stagnation set in.
Then again, we reviewed the situation.
It is not a charge in the policy resolution
as such. This was an ad-hoc decision
taken by the Cabinct and, therefore, the
Cabinet again reviewed it and said. ‘If
you want to get out of this situation. 1t
looks as if we will have to consider
applications from the large houses’
I'ven then what did we do for the pur-
pose of 12-13 million tonnes of cement
which we have got to produce during
the Fifth Plan? First we said, ‘What
Iy our capacity in the public sector
Cement Corporation?” And we made
a realistic assessment and, we did not
stop there, We added a litt'e more than
what we thought would be the capacity
of the Cement Corporation and loaded
it on the Cement Corporation first.
Hence, as the hon. Members mentioned,
SIX new projects came—2 in Madhya
Pradesh, 3 in Andhra and other things
also were mentioned. After that we
gave preference to the State Industrial
Development Corporations.  Proposals
from them for plants in the joint sector
with other private entreprencurs were
given  second priority. The third
priority was given to such applications
which came from bouses which were
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not considered to be larger houses but
medium houses. It is only after that
and when there was still a rammnant we
had to take a decision. Shall we face a
scarcity or shall we import cement from
elsewhere or shall we ask the larger
houses to produce it ? Then, we thought
that a rational decision in this situation
would be not to depend upon imports
or to face a scarcity but to make use of
the larger houses for the purpose of
filling the gap with regard to cement.

The same process was gone through
with regard to paper production also.
Now, at the level of 40.000 tonnes we
have to invest Rs. 30 to 40 crores. Here
also, we have now a Paper Corporation
and in the Paper Corporation we have
also brought in a new management. It
has been possible for us to get the best
man available in the paper industry. He
was functioning in the private sector
and we have brought him as the Chair-
man of our Paper Corporation. This is
a healthy development which is taking
place to-day for many top-level execu-
tives whom we consider to be very effici-
ent managers, are giving up large sala-
ries like Rs. 7000 or Rs. 10,000 and in
certain cases even Rs. 12,000 and are
coming over to the public sector manage-
ment, receiving only Rs. 3000 or Rs.
3500. Here also as a rule we cannot go
beyond the salary of a Secretary. That
is how there seems to be some sort of a
sanctity that nobodyelse should get a
higher calars than the Sccretary. But,
in spite of that, many private sector
management people come, not the capi-
talisty as such but the professional
managers are coming over to the pub-
lic sector ard therefore, in the Paper
Corporation also we louded this Cor-
poration also we loaded this Corpora-
tion as much as possible. It is only
after that we tried to find out to whom
clse we should give.

In that connection, I think a mention
was made about the functioning of the
Nepa Mills and how by just changing
one man at the top we will change the
whole situation. This has happend not
only in the Paper Corporation but this
has happend in many other units also,
provided you put the proper man at the
top. The whole situation dramatically
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changes. I can give umpteen instances
in the public sector. One instance
which is a very remarkable thing is the
Heavy Electricals. Within two years
the situation has dramatically changed.
The Hardwar unit which was a lame
jack is now a healthy unit going forward
form strength to strength. So also is
the Bhopal unit and Hyderabad unit; so
also is the Trichinopoly unit and. ..

AN HON. MEMBER : Instrumenta-
tion Limited.

SHRI C. SUBRAMANIAM : Natio-
nal instruments in  Calcutta. We just
changed it. It is now 160 per cent in-
crease of production in one year. What
was losing at the rate 40 lakhs have
broken-even already. Somebody mentio-
ned about the Hindustan Photo Fiims,
No doubt it is going through very diffi-
cult period but 1 want to assure this
House that it 1» not a question of obso-
Iete techmology. It is a question of ineffi-
cient management till now and that is
why we have changed the management
and just within a tew months after
change of the management healthy re-
sults have started coming in.

DR. KAILAS : Cement and steel is
not availab'e in NEPA Mills. Why
should the public sector ulso stand in
the queue as the privatc sector ? That
was our difficulty, Sir.

SHRI C. SUBRAMANIAM : We arc
taking care of it. To be parucular,
the industrial project will not suffer for
want of themn 1 will come to this aspect
immediately, that is to say, with regard
to the steel shortage and the cement
shortage. So, this is now the picture is
casng and therefore while there had
heen stagnation, I want to point out that
‘because of the changes taking place in
the puhlic sector, in this dark horizon
there is a silver lining particularly in
respect of the functioning of the public
sector projects.

During 1973 there was po growth in
the gengral industrial production but
as far as public sector projects were con-
cerned, there was 7.6 per cent growth
during 1973 as compared to 1972, But
in this 50 per cent weightage is given
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to IO0C. 1If you remove that then the
growth is about 17 per cent. This is
the sort of development that is taking
place within the public sector and therew
fore I want to give the assurance to the
hon, Members that we are giving prio-
rity to public sector projects. We have
made them more efficient so that there
may be more and more justification to
establish further industries in the public
sector. That is how we are looking at
it and fortunately as far as the public
sector projects are concerned, no longer
can the accusations be made that they

continue tn make losses.  They have
turned the cormer. They arc muking
profits. And I want to assure the

House that this profits is going on in-
creasing from vear to vear

SHRI K. S. CHAVDA - By convert
ing loans into equity thc public sector
has shown a profit. It is merely a
book-entry,

SHRI C. SUBRAMANIAM : It is not
with reference to financial profits alone
that 1 am talking 1 am talkine with
regard to utilisation in road terms, how
much we are producing. Therefare it
is not a question of merc juggelery, it
15 actual. phwsical production, and how
much they are producing in a particular
industrial unit in the past, and how
much thev are producing today. So,
as far as the public sector projects are
concerned. with this improved manage-
ment as a whole and improved mana-
gement personncl we will continue to
make progress Of course there are
certain limitations with regard to ex-
pansion of the public sector and every
industrial activity hecause it is just not
possible. Lct us stabilise this increase,
then you can go further.

And then the question of nationali-
sation comes mow and then and then
one asks. why don't you nationalise all
the 75 or 80 industrial course. Some-
times the troghle starts as soon as you
nationalise. This is the cese. This can-
not he done unless such conditions sve
creatsd there. Jf you are getting rid
of you troubles well and good, But
what is the use of advising that you
go on and nationalise more and more
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snd inviting more and more trouble ?

This is the sort of thing, particularly,
the hon. Members from this side of the
House will have to take note of. If
they are really interested in the nationa-
lisation, let them make the public sec-
tor projects and other nationalised pro-
jects a success. That can be done
provided they give their wholehearted
cooperation with regard to the labour
relations.

On the other hand they want to
play politics more and more, particu-
larly, in the public sector projects.
Those persons who plead for the pub-
lic sector projects arc most promiment
in playing pohtics in the pubilc sector
projects This is the position with
which we are concerned. ‘Therefore, I
would request the hon, Members  of
my party also to make a note of this
thing 1if they are saving that larger
houses should be immcediately hquidated
—1 wish we are 1n such a position—we
vhould be ip that position. Unfortunate-
ly we are not in that position. So, till
then, we have got 1o utilise these larger
houses in certain areas at least for more
and more production. When we talk
that others should come and take over
the production of varous commodities,
it just does not happen overnight unless
we create circumstances for the purpose
of helping the new entrepreneurs, parti-
cularly, the middle and smaller men.
Unfortunately, these facilities were not
available to them till now. That is
why we have appointed a Committee
under the chairmanship of Shri Bhatt.
He 1s the Chairman of the Investment
Centre. That Committee has made
recommendations with regard to the
various steps to be takem in regerd to
new institutions, consultancy  services
by the financial institutions in the
States. We have already circulated a
list to the State Governments and we
discussed the seme with them at the
Industries Minister’s Conference. There-
fore, during the Fifth Plan, we should
create more and more conditions for
cnabling the newcomers’ being intro-
duced in the field s0 that they become
more and more broadbased rather than
Ectting. concentrated in a few hands.
That is how we are going to get over
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the difficulty. Ultimately we will have
to have some sort of control over the
private sectors, particularly, over the
larger houses. In the national interest
it has to be done. That is under the
consideration of the Government. I
am not in a position to tell you what
positive steps we are goimg to take be-
cause, it is still in the process of consi-
deration. That is very much in our
minds. It is in that context that I
want you to look into the 1974 pro-
jects. Some people accuse us of an
oplimistic view being taken. Optimistic
view is also taken subject to certain
conditicms. Take for example the in-
dustrial production which is stagnating.
1 asked the office to mmake an assess-
ment of the industries which constitute
the industrial production index. You
all know that this was on the basis of
the industrres that existed in the year
1960-61. Public sector umdertakings’
production did not come into the index
of industrial production. We are mak-
ing a new exercise to base the index
on the industries that existed in 1968.
Perhaps, the hon. Members might
ask me as to why is it then that we are
talking #» terms only of traditional
industries and other industries that came
into existence upto 1960-61.

With regard to this, we find no im-
ports of raw materials are required for
industries which conttibute to 63% of
the industrial growth according to the
weightage given, That all depends
upon the availability of indigenous rew
materials. There is no question of the
raw materials becoming scarce at all be-
cause of the foreign exchange situation.
If that be so, then we should be able
to break the coal position, power position
as alsor trdpsport position which we
have got to~day. Otherwise, the nation
itself will break down. With the i
creased availability of raw  materials
like cotton, jute, sugar-cane and various
other things, the production is bound to
go up. That is why I say that gakmg
into account the difficu'ties experienced
in the matter of foreign exchange,
about which I shall deal a little later,
we have taken am optumistic view. And
if we are able to manage this sector, at
Jeast, in the proper manner, we would
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be able to show a better level of indus-
trial production and a better industrial
growth, It is on that basis we have
taken an opMmistic view. Some hon.
Members fecl we should give the most
pessimistic view and make people more
frustrated. We have to point out to
the optimistic points of view which
could be taken and the steps to be taken
for implementing that. That 15 more
important rather than saying you have
taken an optimistic view. We will see
that steps are taken to increasc the
production of coal, steel, transport and
power.

SHRI SURENDRA
{Kendrapara) : How can
pulate the monsoons ?

SHRI C. SUBRAMANIAM: The
production of power will increase from
600MW 10 1000MW.

It is « question of managing this sys-
tem so that we may not further dete-
rioratc. So, it is not s wishtul think-
ing alone but it is based on broad facts.
1 agree that there will have to be a
better munagement of the system.

Sir, mention was made about the new
industrial  licensing  procedures and
many Mcmbers complained that the old
delays have continued. I am sorry to
say that they havc not looked into the
facts, Since this new arrangement
came into effect from l«t November a
weekly review of the situation is made.
When we say it should be disposed of
within 90 days it is not just 90 days
and then left the whole system to drift
at the end of the 90 days. For every
step wo have fixed a time-limit and
within the time-limit they have to—
whethet it is DGTD or other sister
Ministries or the Textile Commis-
sjoner—scnd their assessment. For-
tunately, during the last five months
the system has been keeping to
its target and about 95 per cent
of the total applications have been
disposed  of before 90 days time-
limit. The remaining five per cent
will be cleared in the next few
weeks. So, it is no use saying it is
only a paper scheme. 1 am quite con-
fident that this 90 days timeJimit and

MOHANTY
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150 days time-limit for MRTP appli-
cations can bc kept up and will be
kept up.

1 know the hon, Membors are con-
cerned about the pre-November appli-
cations, As on I1.11.1973 when we
introduced this system there were 3848
pending application, and by 1.3.1974

this has been reduced to 2071, They
have been  dispmving of 300 o 350
applications per  month.  FThiy is the

rate they have kept up It we go in
the same way the remainmg 2071 appli-
cations could be disposed of in the next
6 months. Of cours, <ome hard
cases will keep on hanging but by and
large these applications would be dis-
posed of . Then 1t i a routine of the new
indust ial procedures keeping to thus 90
days limit. It is not merely issuing a
paper which is important.  After all, of
this paper cawp solve thy problems, we
can issue any number of lettei, of in-
tent and any number o licencas also
and siy that we have ssued so many
papers and therefore the problen s so-
lved.  Unfortunately till now we had
not kept track of what was happening
to these papers, and  that wa, how
some people were able to coroer it also
by getting a Letter of Intent and sitting
over it for years together o that other
also did not come into the picture.
Now, we have made it obligatory for
every Letter of Intent and licence, in
fact, we have provided a form along
with that where the person has to give
an account of the steps taken during
those six months. [f they do not pro-
vide the statistics, it means that they
are pot taking steps: them, we would
cancel the letter of intent or the licence
and we give them an opportuwity to
explain why they have not done it. So.
continuous monitoring from the time of
the issuc of the paper tifl it goes into
production and bccomes a production
unit has been built into this maw pro-
cedure. This is how we are trying to
sec that not merely there is cxpeditions
disposal of applications but the appli-
cations come to fruition as producing
units, This is the sort of transforma-
tion which bas come about, and 1 am
sure that there zre many faults and de-
ficiencies in the functioning of MY
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Ministry and 1 am quite conscious of
them, but still not the sort of deficien~
<ies which some Members from Bihar
had talked about and regarding which
he had also levelled all sorts of charges
there, 1 wish hc has a better view
and he takes a more rcasonable view
of the steps taken within the Ministry,
If he could give me instances and point
out a~y injustice done to anybody or
any wrong which is happening  any-
where, 1 am prepared to take imme-
liate steps.

AN HON. MEMBECR: A «ingle
Member from Bihar,

SHRI ¢. SUBRAMANIAM : But
cven a single Member counts, particu-
larly when he speuks here. Perhaps, he
has been briefed by  somebody else;
otherwise, he cannot spcak like this.
Therefore, there are interested partics
to brief in that way, But if he really
fecls that there is something wromg, |
am prepared to sit down with him and
dwscuss the matter.

SHRI DHAMANKAR : Why at-
tribute motives to Members ?

SHRI €. SUBRAMANIAM : Vari-
o suggestions were made, particularly
by my hon. friend Shri K. S. Chavda.
He made a very uscful suggestion from
his point of view and asked why diver-
sification should not be allowed so that
cverybody could be allowed to in-
crease production by 40 per cent which
according to him should not he allowed
to the forcignowned companies but to
everybody  also  including the large
houses,

SHRI K. S. CHAVDA ;: My point
was this, .......

SHRI C., SUBRAMANIAM : lLet
him kindly hear me. After that, he
<an get up.

SHRY K, S. CHAVDA :There is a
wrong  understanding regarding  the
point that ¥ had made.....-..

SHRI C, SUBRAMANIAM :1 have
understood bim fully.
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SHRI K. S. CHAVDA : I shall put
my question after he replies,

SHRI C. SUBRAMANIAM : As a
matter of fact, we have given even now
25 per ceut d versification with regard
to the various industries permitting
them to increase their production by
25 por uint, ard that is applicable parti-
culatty to select industries, as far as the
larger houseg and foreign companies
we concerned; they are not allowed to
expand in all sorts of industries they
we having but only in certain specific
industries, and it is only on that basis
that thiv diversification and increase in
capacity by 25 per cent has been allow-
cd. The hon, Member seems to think
that instead of 25 per cent it should
be 45 per cent. So, it is only a ques-
ton of degree, but in principle it bas
been accepted.

SHRI K. S, CHAVDA : Why has
this concession been given to foreign
firmy and large industrial houscs under
pressnote No. 3(3/165) CS-III dated
27-7-1969 7 I have written a letter to
him already, That is why T am refer-
ring to that?

SHRI C. SUBRAMANIAM : I can-
not remember these obliques and dash-
cs off hand. 1T shall look into it

SHR1 DINEN BHATTACHARY-
YA : In the case of detergents, expan-
sion has been allowed very recently to
the Lever Brothers.

SHRI C. SUBRAMANIAM : It is
not mercly the number of applications
whith make the position a litthe bit
optimistic but I have got some figures
also. There is no evidence from the
various indicators that we have that the
pace of new investments incoming up
is showing an increasing trend. In the
first cleven months of 1973-74, capital
goods imports were approved of for
Rs, 152 crores as comnared to Re. 113
crores in the corrosponding period of
197273, In the fist six months ‘of
1973-74. 1,824 commanics were Tegle-
tered with total authorised canital of
Rs. 554 crores as ngainst 14}7 compa-
nirs with an authorised capital of Rs.
176 crores in the first half of 1972-73.
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The term-lending institutions, ]DBI,
ICIC1 and State Finance Corporations
sanctioned loans for Rs. 178 crores and
made disbursements for Rs. 111 crores
in the first half of 1973-74 as compar-
ed to Rs. 137 crores sanctioned and
Rs. 79 crores disbursed in the first half
of 1972-73.

Therefore, the investment climate
also has, in my view, improved, to a
certain extent.

SHRI K. S. CHAVD A: You have
not replied to my point,

SHRI C SUBRAMANIAM : A point
was made with regard to financial insti-
tutions, that they takc their own time.
That 1» why now they are linked up
with new industnial  heensing  proced-
ures also. Once in a month, they come
over to Delh, sit along with our Secre-
tariat officers and try to find out what
are the capital goods clearances which
have to be made and on what basis so
that loans could be sanctioned on an
expeditious basis. Therefore, a certain
co-ordination and linkage has been
brought into existence with the licensing
procedure machinery particularly with
regard to capital goods.

This development has got to take
place keeping in view the necd for bring-
ing about regional balance. This is
a well-accepted principlec. But unfortu-
nately, it has not bcen possible to achi-
eve it,  Particularly when we take
measurcs for the speedy implementation
of projects, we have to see that this
balance is restored. We are very cons-
cious of it, but here there is competi-
tion for the purposc of getting districts
declared as backward. 1 wish a mere
declaration of backwardness could solve
the problem. Thc fact is that in spite
of this declaration, the progress made
has not been quite satisfactory,

Even though over the vears | find
that the number of licences/letters of
intent with reference to backward arcas
has been increasing, it has only creep-
ingly increased, rot in a very dynamic
way, Therefore, we have to take into
account the factory which contribute
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to the hesitancy of industry to go to
these backward arecas. This is where
the growth-centres concept is an impor-
tant point,

SHRI SURENDRA MOHANTY :
Why not use the licensing procedure
as a leverage ?

SHRI C. SUBRAMANIAM : You
can, You can take the horse to the
water, but cannot force him to drink.
Unless some facilities are available,
you cannot expect them to just go there
and establish industry on virgin land.
That 1s why the concept of growth cen-
tres has been accepted. We are work-
ing out projects in these backward
areas, 1dentilying growth centres and
providing infra-structures facilities for
the purpose.

In this connection, 1 want to make
one thing quite clear. Just pushing one
big industry into a backward area is not
going to remove its backwardness. If
that were »o0, Bthar should be the most
developed State because we have got
s0 many big public sector industries
located there, Among the States, Bihar
has the largest number of public sector
units

SHRI CHIRANIJIB JHA (Saharsa):
South Bihar, not North Bihar,

SHRI C. SUBRAMANIAM : Take
South Bihar, But is it reflected in pro-
gressiveness or advancement ? Absolu-
tely not, Therefore, to think in terms
of pushing a few industries into back-
ward arcas and making them advanced
will be to indulge in an illusion. That
is why more comprchensive develop-
ment is required. That can happen only
on the basis of arca development, agri-
cultural development, development of
industiics based on agricultural raw
materials, processing of agricultural
matcrials producing the various inputs
required.

The finest example for us to follow—
we need not go to Sweden or other
foreiyn  countries—is the pattern of
Punjab. Even though there is no worth-
while big public sector industry located
in Punjab today, it has the highest per
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capita income which in the last ten
years it has doubled.

PROF. MADHU DANDAVATE
(Rajapur) : They are the best human
material,

SHRI C. SUBRAMANIAM : We
should also try to become a liftle better
human material instead of blaming
others, This is what has got to happen.
While the human material may be in-
adequate, we can at least copy what
has been done by others,

Therefore, this is how we have got
to approach the subject. In that also,
as I am going to speak later, we are go-
ing in for improved science and techno-
logy which will help backward areas in
getting over their backwardness,

With regard to the smalil scale indus-
tries, Khadi and Village Industries
Commission, coir industry and other
such industries, my colleague has dealt
with them elaborately, and thercfore, 1
am not going into those things now. As
I have already stated with regard to the
public sector projects in my own Mini-
stry, they are all picking up. No doubt
there are some sick babies and we are
trying to nurse them, but on the whole,
a | have already stated, the public
sector is projecting a much better im-
age now.

I will now come to the other import-
ant subject, namely, science and tech-
nology. 1 am glad that at least a few
Members took notice of this very im-
portant aspect of industrial develop-
ment. 1 think Dr. Kailas started the
process and then Shri Jagannath Rao
and a few others also mentioned about
it. Ultimately, it is not by getting tech~
nology imported, if necessaary in the
initial stages, that any nation is going
to become ipdustrially advanced. If to.
day there are countries which have made
advance in the industrial sector and
the agricultural sector also, it is & re-
flection of their scientific and techno-
logical , and as long as we
continue to be scientifically and tech-
nologically incotupetent,
ly, them, to that extent, however much
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we may take measures, the development
cannot match the requirements, That
is why we have given importance to
the development of science and techno-
logy, not the general development of
science and technology, but science and
technology for the purpose of reaching
our socio-economic goals, This is the
exercise which the National Committee
on Science and Technology has made.
I do not know how many Members had
looked into it. Only yesterday I laid on
the Table of the House the first and
second volumes of the draft plan on
science and technology. I would re-
quest the hon. Members, at least such
of the Members as arc interested in it
to take hold of the volumes, go through
them and | am sure this is the first
exercise which is likely to bring out the
defects and deficiencies and 1 would
like to have the suggestions from the
hon. Members with regard to this, I
am girculating it to the entire scientific
community also for the purpose of get-
ting their suggestions. Nearly 2,000
scientists and technologists were invol-
ved in evolving this plan. It is not just
an exercise of ten wise men. On the
other hand, experts in every field were
assembled and they have given us the
plan with rcgard to each sector, Nearly
2,000 scientists and technologists were
involved in it,

Today, what is important is, what
priority we are going to give to the de-
velopment of science and technology,
because, in our difficult situation where
resources are scarce, we seem to think
that perhaps this is a luxury expendi-
ture. On the other hand, it is only the
application of science and technology
which would enable us to utilise what-
ever resources we have to the maxi-
mum advantage, It is from that point
of view that we have to approach the
science and technology plan and it is
from that aspect that the NCST draft
plan. will have to be looked into.

I would Jike to place before the House
certain high-lights with regard to this
science and technology plan. V{hat are
the priorities we have given in it ? The
first point is,—It is not because I was
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the Minister of Yood and Agriculture
for some tirne that I say this—in our
economny, agriculture has pot a pre-
émifient place, and without that, we
are not going to make any progress
whatsoever. Therefore, we have given
importance, as far as science and tech-
nology is concerhed, to agriculture as
the first priority. In that, it is not mere-
ly a question of more and more pro-
duction. In our country, we produce,
as a matter of fact, enough. If we
avoid the wastages that happen after
the harvest, we will be a surplus coun-
try. Even a very optimistic estimate
shows that in foodgrains we lose about
10 million tonnes by way of wastages
at various points. Therefore, post-har-
vest technology 18 as important as the
technology preceding it, That is the
main areas to which we have given
emphasis.

The second area now is fuel and ener.
gy. As you all kenow, a new situation
has come about because of the oil crisis,
In my view, this is a blessing in dis-
gaise, 1 told another audience, a
scientist audience, that wherever we
were in a position to get cheap articles
from abroad, we have been lulled into
slecp and later on we have come into
trouble,

We had PL 480 foodgrains, There-
fore, we did not attach sufficient impor-
tatice to the development of agriculture
becanse we were getting cheap food
from abroad. Somebody produced it
for vs and we got it here. ‘Till we took
& decision that we would get out of this
and launch a new programme of mod-
erniting agriculture on the basis of
application of science and technology
our agriculture continued to be subsis-
tent agriculture, without the necessary

PROF. MADHU DANDAVATE:
I would like to seek a clarification The
total allocation for research and deve-
lopment has not been even 5% of the
GNP. Would you insist that....

SHRY C. SUBRAMANIAM : Let me
elaborate this a little bit, before I come
to that poim.
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In the same way, in 1962-64, when 1
was in charge of Mines and Metals,
we took up various projects in the de-
velopment of production of coal and
utilisation of coal by gasification, low
temperature carbonisation etc. But, all
that were put into cold storage because
crude ofl was available at 80 cenls a
barrel, Because crude oil was availa-
ble at 80 cents a barrel, we did not
attach impottance to exploration of our
own resources in this country We
thought this will be more costlier. Now,
we have been taken unawares,

Take for example Cotton, Sudanese
cotton or Egyptian cotton was available
at Rs. 1500 per tonpe. Since we were
able to get high staple cotton from
abroad at a cheap price, we did not
attach importance to the development
of production of cotton, But, it is now
Rs. 16,000 per tonne. The develop-
ment in the production of cotton is
much of relevance now, than ever before
That is why, new varieties are coming

up,

We thought that since there are other
rich nations which have achieved higher
levels of scientific research and develop-
ment, we could just make the payment
and take the knowhow. In my view,
it is this attitude which has brought
about—this is ome of the contributing
factors—industrial stagnation. As a
nation, we did even have the competence
to absorb the technology that we were
importing. We were not able to adapt
the technology for the raw materials
available within the country. We always
became dependent on imported com-
ponents or imported raw materials,
This is how, we have become more
and more not self reliant, but, dependent
on foreign sources. Therefore, if you
think in terms of cutting foreign aid,
you are not going to achieve this bv
just your resolution, It is only by de-
velopment of science and technology
that you would be able to do this,

Therefore, now, we have given inpor-
tance to the development of coal tech-
nology, so that we could use toal, =
much as possible, ns a source of energy
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and as a fuel, We have also to deve-
lop various other alternative sources of
energy. For example, solar energy.
It was just a toy which was being used
for coooking and other purposes. The
whole world is now redlising that per-
haps this is one of the sources of energy,
which could be channelised 1n a very
big way. We should take up this work
also. Then, there is tidal energy, geo-
thermal energy and various other deve-
lopments in the field of energy and fuel.

After that, we have given importance
to, what we call, in house research and
development for each industrial unit for
the purpose of increasing production,
improving technology, adapting the
technology and further developing that
technology so that they are able to
rcach higher levels of technological effi-
ciency, So, this is how we have plan-
ned taking into account the require-
ments. In this also, we are moving into
collaboration with other countries. Till
now, we were getting collaboration in
the field of industrial development, We
took knowhow and equipments from
abroad and established industries here.
Instead of that, we have moved into the
area of collaboration in the field of
science and technology and research and
development, We have entered into
very meaningful and extensive agree-
ments with USSR and other socialist
countries, France, West Germany, U.K.
and various other countries which are
In a position to help us and willing to
help us. From a period of industrial
collaboration, we are moving into a
period of scientific and technological
collaboration for develoment within
our own country, because if we start
doing everything anew, it will take
perhaps another generation. Therefore,
We should take advantage of the ad-
vances which have already taken place
and build upon them. This is how the
qcier}ee and technology plan has been
ﬂnahsed with regard 1o each sector of
industry. ‘The whole area has been di-
Vided into 24 sectors, each sector hav-
Ing been further divided into sub-sectors.
This is How it is plaged before the House
In two volumes, To back this up, we
bave got a huge amount of printed
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literature—a cartload of it—and only
members interested in each area would
get it. I am glad some of the publica.
tions are eelling like hot cake. A large
number of copies of the Chemical In-
dustry—Draft Plan have been sold
away,

Mr. Dandavate asked, what are the
financial magnitudes of this and what is
our target with regard to the expendi-
ture on R & D? As a matter of fact,
at Government level a policy decision
has been taken with regard to the glo-
bal requirements also that every coun=
try should spend at least 1% of its
GNP for R & D activities. It is from
that point of veiw that we identified In
the NCST projects worth Rs, 1725 crores.
But unfortunately the resources are not
adequate and therefore, this has been
pruned to Rs. 1033 crores, Fortunate-
ly, our scientists have given priorities.
They have worked out, if this is the
resources, these should be taken. If the
resources are short, these should be left
out and these should be taken up. Like
that priorities A, B, C etc. have been
indicated, This is how we are going
forward, 1 am little disappointed be-
cause as against Rs. 1033 crores, only
Rs. 100 and odd crores have been given
for 1974-75. But I am quite confident
of persuading the Planning Commis-
sion, the Finance Ministry and various
other ministries that we should expand
our area of scientific and research acti-
vities because that alone would save us
from stagnation and dependence on
foreign countries and make us a self-
reliant, prosperous and dynamic nation.
Ultimately it is the human material
which counts. Fortunately, in the area
of science and technology, we have the
highest talents available not only in the
country but functioning outside also.
Often it is asked., why can’t we get back
all our scientists from abroad? As a
matter of fact, it is not as if they are
getting 20,000 or 30.000 dollars abroad
and that is why they do not went to
get back. They are not comipg be-
cause there are not job oportunities for
them. It is not our intention to ask
every scientist abroad to return. We have
to identify the talent available and see
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in what area he can function, Then we
should sce whether that area is relcvant
to our plan. In that relevant area, it
will be our endeavour to get back all
our young men who are abroad to help
the country to go forward. The future
is hopeful not mainly because of the
political complexion with which we are
faced. It is mainly because of the large
reservoir of sciemtific and technological
talent which we have, which give us a
new hope that we would not only be
able to survive but march forward.

SHRI K. S. CHAVDA: Will you
allow diversification to Indian firms with
minor balancing euipment and imported
raw materials to the tune of 40% of the
liceqnsed capacity for conversion of
obsolete items mto new articles

SHRI C. SUBRAMANIAMI : We are
interested in the Indian sector. It s
not as if we are fond of the foreign
sector and Mr. Chavda alone is interest-
ed in the Indian sector. We are giving
all assistance to the Indian sector. It
is not 40% but 25%. I will consider
whether this can be further improved.

MR. CHAIRMAN : There are some
cut motions, all in the pame of Dr.
Sardish Roy. I will now put cut
motions Nos. 29 to 45 to the vote of
the House.

All the cut motions were put ard
negatived.

MR CHAIRMAN : I will now put
the demands to the vote of the House.
The question is :

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Acoount shown
in the fourth column of the Order
Paper be granted to the President
to complete the sums necessary to
defray the charges that will come in
oourse of payment during the year
ending the 31st day of March, 1975,
in respect of the heads of demands
eatered in the second column thereof
against Demands Nos, 57, 58 and 59
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relating to the Ministry of Induatrial
Development.”

The motion was adopted,

MR. CHAIRMAN : I will pow put
the damands relating to the Depart-
ment ot Science and Technology to
ghe vote of the House. The question
3

“That the respective sums not
excceding the amounts on Revenue
Acoount and Capital Account
shown i the fourth column of the
Order Paper be granted to the
President to complete the sums
necessary to defray the charges
that will come n course of pay-
ment during the year ending the
31st day of March, 1975, in respect
of the heads of demands entered
in the second column thereof against
Demands Nos. 99, 100 and 101
relating to the Department of
Science and Technology.”

The motion was adopted.

{The motions for Demands for Grants
which were adopted by the Lok Sabha,
are reproduced below-Ed.]

DeEMAND No. 57—MINISTRY OF
INDUSTRIAL DEVELOPMENT
“That a sum not exceeding

Rs. 1,94,26,000 on Revenue Ac-
count be granted to the President
10 complete the sum mnecessary to
defray the charges which will come
in course of payment during the
year ending the 31st day of March,
1975 in respect of ‘Ministry of
Industrial Development.’”

DeManp No. 58—INpUSTRIES

“That a sum not exceeding Rs.
4,07,52,000 on Revenue Account and
not exceeding Rs. 35,27,37,000 on
Capital Account be granted o the
President to complete the sum peces
sary to defray the charges which
will come i course of ;nyman*
during the year ending the 3ist day
of March, 1975 in respect of
‘Industries.’ *
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DeMAND No. 59-—VILLAGE AND SMALL
INDUSTRIES

“That a sum not exceeding Rs.
23,52,84,000 on Revenue Account
and not exceeding Rs, 44,08,88,000
on Capital Account be granted to
President 1o complete the sum neces-
sary to defray the charges which will
come 1n course of payment during
the year ending the 3Ist day of
March, 1975. in respect of ‘Village
and Small Industries’”

DeMAND  No o Y9—DFPARTMENT  OF
ScitrNCE AND TECHNOLOGY

“That a sum not exceeding Rs
4 96,98.000 o Revenue Account and
not exceeding Rs 1,10,40,000 on
Capital Account he granted to the
President, on account, for or towards
detraving the charges during the
vear cnding the 31st day of March,
1975 v respect of ‘Department of
Scicnce and Technology *’

DiManp No 100—Survey OF Inpia

“That a sum not ecxeeding
Rs 10,44,60,000 on Revenue Ac-
count be granted to the President,
on account, for or towards defray-
mg the charges during the year
ending the 31st day of March, 1975,
in respect of ‘Survey of India.”

Drmanp No 101—GRranTs To COUN-
CIL OF SCIFNTIFIC AND INDUTRIAL
RESEARCH

“That a sum not exceeding Rs.
25.10,02,000 on Revenue Account
bhe granted to the President, on
account. for or towards defraying
the charges during the year ending
the 31st day of March, 1975, in res-
pect of ‘Grants to Council of
Scientific and Industrial Research’”

17.53 urs,

MINISTRY OF  INFORMATION
BROADCASTING

MR. CHAIRMAN : The House will
now take up discussion and voting on
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Demand Nos. 60 tg 62 relating to the
Ministry of Information and Broad-
casting, for which six hours have been
allotted,

DemManp No. 60—MINISTRY OF
INFORMATION AND BROADCASTING

MR. CHAIRMAN : Motion moved:

‘That a sum not exceeding Rs.
26,66,000 on Revenue Account be
granted to the President ro complete
the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1975, in res-
pect of Minstry of Information and
Bioadcasting’.”

DEMAIND NOo  61—INFORMATION AND
PuBLICITY

MR. CHAIRMAN : Motion moved:

“That a sum not exceeding Rs.
9,98.84,000 on Revenue Account and
not exceeding Rs 1,72,92,000 on
Capital Account be granted to the
President to complete the sum neces-
sary to defray the charges which
will come 1n course of payment dur-
ing the year ending the 31st day ol
March, 1975, in respect of Informa-
tion and Publicity’.”

DiMAND No. 62-—BROADCASTING
MR, CHAIRMAN : Motion moved:

“That a sum not excecding
Rs 16,99,69,000 on Revenue Ac-
count and mot exceeding Rs.

14,68 33,000 on Capital Account be
granted to the President to complete
the sum neccessary 1o defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1975, in res-
pect of Broadcasting'.”

Hon. Members presemt in the House
who desire to move their cut motions
may please do so.

SHRI JYOTIRMOY BOSU: (Dia-
mond Harbour) : I beg to move :

“That the demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100."



